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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho· 
rised by the Committee to submit the Report on their behalf, present 
this Forty-fourth Report on action taken by Government on the re-
commendations contained in the 91st Report of the Estimates Com-
mittee (Third Lok Sabha) on the Ministry of Railways-South East-
ern Railway. 

2. The 91st Report of the Estimates Committee (Third I..ok Sabha) 
was presented to the Lok Sabha on the 25th February, 1966. Govern-
ment furnished replies indicating action taken on all the recommen-
dations contained in the Report (except one recommendation) on the 
26th October, 1966. Further information on some of the recomm:en-
dations called for from the Ministry was sent by them on the 25th 
April, 1967 and their reply to the one outstanding recommendation 
referred to above was furnished on the 5th May, 1967. 

The Study Group 'E' of the Estimates Committee (1967-68) con-
sidered the replies received from the Ministry on the 29th Novem-
ber, 1967. At their sitting held on the 19th December, 1967, the 
Study Group approved the draft Report which was subsequently 
adopted by the Committee on the 17th February, 1968. 

3. The Report has been divided into the following Chapters:-
I. Report. 

II. Recomm·endations that have been accepted by Government. 
III. Recommendations which the Committee do not desire to pur-

sue in view of the Government's reply. 
IV. Recommendation in respect of which reply of Government 

has not been accepted by the Committee. 
4. An analysis of the action taken by Government on the recom-

mendations contained in the 91st Report of the Estimates Committee 
(Third Lok Sabha) is given in Appendix V. It would be observed 
therefrom that out of 91 recommendations made in the said Report, 
80 recommendations, i.e. 87.91% have been accepted by Government. 
The Committee do not desire to pursue 10 recommendations, i.e. 
10.99% in view of the Government's reply. The rep!y of the Gov-
ernment to the remaining one recommendation, i.e. 1.10% has not 
been accepted by the Committee. 

NEW DELHI; 

February 23, 1968. 
Phalguna 4, 1889 (Saka). 

(v) 

P. VENKATASUBBAIAH. 
Chairman, 

Estimates Committee. 



CHAPTER I 

REPORT 

The Estimates Committee are glad to observe that the recom-
mendations contained in their Ninety-First Report (Third Lok 
Sabha) on the Ministry of Railways-South Eastern Railway, have 
been replied to by Government in time and generally to their satis-
faction. There is, however, one recommendation the reply to which 
bas not been accepted by the Committee and which has been reite,-
rated in Chapter IV of this Report. 

2. While noting the action taken by Government on certain re-
commendations, the Committee desire that further infonnaiion on 
the progress made in the implementation of some of the recom· 
mendations (included in Chapters II and III) may be furnished to 
the Committee by the end of the current financial year. 



CHAPTER II 

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 
GOVERNMENT 

Recommendation (Serial No.1) Para No .• 

The Committee note that after its formation as a separate Zone 
in 1955-56, the South Eastern Railway has 'been making a steady 
improvement in certain directions, viz., net tonne kilometres per 
goods locomotive day on line, average trl1in load 11M pu.n.ctua.lity· 
of pa.8senger trains. In some other directions, viz., wagons kilomet­
,.e. per wagon d4y, engine kilometre. pe1' engine on line (N.G.) and 
vehicle kilometres per vehicle day, there was a set-back for some 
years after bifurcation. Though there has been some improvement 
in recent years, the Committee note that in these matters the stand­
ard of efficiency has not yet reached even the level of the ex-Bengal 
Nagpur Railway or of the composite Eastern Railway at the time of 
bifurcation (1955-56) despite expectations of all round improve­
ment. entertained as a result of the bifurcation. The Committee 
hope I~hat with the growth of electric and diesel tTact:ionB, in; (the 
years to come, it would be possible tor the South Ea#em Railwa:!J 
to achieve conaiderable improvement in these diTections and not only 
to come "Up to, but also to improve upon, the level Of the u-Ben.ga.l 
Nagpur Railway. 

REPLY OF GoVDlNMDT 

Wagon Kilometres peT wagon day (B.G.) 

On its formation in 1955-56, the S. E. Railway had to face a 
sudden increase in trafBc consequent on the phenomenal develop-
ment of industrial activity in the area, with new steel plants com-
tng up at Rourkela and BhUai and expansion of existing industries. 

The facilities available on the Railway were not adequate for 
this increased. traftlc and large scale line capac:lty works along all 
the major 1'OU'tes. and construction of major yards at RourkeIa, 
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Bhilai, Waltair and Nimpura etc. had to be undertaken, the move-
ment of construction materials for which further increased the pres-
sure on existing capacity and resources. Heavy engineering restric-
tions had also to be imposed in connection with remodelling and line 
capacity works. The introduction of diesel and electric traction necessi-
tated change of traction at miu-terminal points. Wagon utilisation 
suffered in consequence. With the increased facilities now available 
the figures of wagon kilometres per wagon day increased to 68.5 69.9 
and 68.6 respectively in the first three months of 1966. Want of de-
mands for loading last year gave rise to stabling of wagons. If such 
stabled wagons are excluded the figure of wagon kilometres ~r day 
Will further improve to 71. 4, 72.3 and 72.5 respectively. This com-
pares with 70.5 wagon Kilometres/wagon day in 1951-52 on the ex-B. 
N. Rai.1Jway and 50: 2 wagons kms./wagon day in 1954-55 of the 'ex-
Eastern Railway. 

Engine Kilometres per engine on line (N.G.) 

The engine usage on N. G. Section was affected by the large 
percentage of overaged engines kept in service. This handicap has 
however, been overcome with 15 diesel locomotives since put into 
service and engine kilometres per en'gine day on the N. G. are now 
higher than the ex-B. N. Railway level. 

1951-52 for ex. B. N. Railway 116 

Nov. '65 119 

Dec. '65 121 

Jan. '66 

Feb. '66 

Veh.icle Kilometre, per Vehicle Day 

The set-back in this index of performance was also mainly due 
to the various engineering works in progress and t."'te introduction 
of more and more short services on branch line. There has also 

been an increase in the percentage of other Coaching Vehicles i.e. 
non-passenger vehicles which yield lower vehicle kilometres than 
passenger coaches. Haw-ever, the performance has skpriftcantly 
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improve<i since 1964-65, as will be seen from the following figures:-

1951-52 1955-56 1963-64 1964-65 1965-66 
(ex. B.N.) (ex E.R.) 

Vehicles Kms. 
per vehicle day 259 215 

It is expected that this trend of improvement will continue. 

[JrfiftiltTy of Railway. (Railway Board) O.M. No. 66-B (C) -EC /91,. 
dated the 26th October, 1966.] 

COMMENTS OF THE COMMI'l"I'EE 

In regard to Wagon Kilometres per Wagon, day, the Committee-
conaider the stabling of wagons an uneconomic development and 
would like to be informed if a full demand for wagons has since-
been activated. 

So far as Vehicle Kilometres per Vehicle day are concerned, the 
reasons given for the continued set-back in Vehicle Kilometres 
appear to be normal features of Railway development. The Com-
mittee would like to be informed about the present figure of Vehicle 
KIlometres per vehicle day. 

Reeomm ...... tiOD (Serial No.2) Para No. 5 

The Committee are glac:l to note that the ooeraU opera.ting-cum-
f]1lciency iftClu of the South ECIBtem RailWay has shown. a progrea-
live im.provement itUpite of the increaling 1DOrJc-1ocu:l which thW 
Railway has been. called upon to haNIIe. The Committa hope that 
thia treftd of improoemnt will be maifttaifted ift the year, to come~ 

RaoLY or GovI:Iuomn 

Noted. 

(MiniatTtl of Railway. (Rtril1DClY BoanI) O.M. No. 66-B (C) -EC /91. 
dated the 26th October, 1968.] 
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Recommendation (Serial No.3) Para No.6) 

The Committee are glad to note that both in reapect of the operat­
ing ratio, viz., the percentage of total working expenses to gross 
.earnings, and the percentage of net revenue to Capital.at.chm'ge, the 
position on the South Eastern Railway has not only been better th4ia 
on any other Zonal Railway, but that it has also been showing II 
progressive improvement from year to year upto 1963-64. There 
was, however, a slight set-back in 1964-65, but the position is expect­
ed to improve again in 1965-66. The Committee have nO dowbt that 
this Railway would continue to make sustained efforts to increase 
its tratJi.c receipts, and also to control the expenditure (in order to 
-arrest the rise in operating ratio) which is particuZarly necessary in 
view of the enhanced rates of dividend that would hereafter be pa.y­
.able by the Railways to the General Revenues and also the increased 
.annual contribution to the Depreciation Reserve Fund. 

REPLY OF GOVERNMENT 

The above observation is noted. 

~Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91; 
dated the 26th October, 1966.] 

Recommendation (Serial No.5) Para No. 10 

The Committee consider that if in deference to public sentiments, 
the narrow gauge sections are not to be closed down, a responsibility 

.devolves on the users and the State Governments concerned to see 
that full patronage is extended to these railways so as to em-ure that 
the available capacity does not remain unutilised. 

The Committee would like to reiterate the recommendation made 
in para 9 of their Forty-Third Report (1963-64) on Northean Fron­
tier Railto~ and to suggest that road trclnspott in the areGI served 
by narrow gauge railways should Ibe developed only on a co-ordinat­
ed buis so that the capacities of the existing narrow pauge railways 
-may be appropriately utilised and the losees on their working mini­
mised. ~ State Got7ernmenta may, therefore, be induced to keep 
in view the interesta of the narrow gauge railways white dratoing 
up pZa.ns for prooiIion. C1f trcInlport facilitia for the industri41 and 

.economic development of the areas concerned. 

REPLy OF Gov:llUOO:lfT 

The Ministry of TrallSport have been requested to advise the 
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State Governments on the lines suggested by the Estimates Com-
mittee. 

[Minimy of Railway, (Railway Board) O.M. No. 66-B(C)-ECj91 .. 
dated the 26th October, 1966.] 

Recommendation (Serial No.6) Para No. 10 

The Committee feel that ,0 long aB the narrow gauge railway." 
are allowed to contim.ue, it is imperative that theae are properly 
equipped with aU the rolling ,tock and other materials requiTed for 
their etficien.t cmd economic management. They would, therefore .. 
,uggeat that a Btudy may be made by the Railway Board to cucer-
tain whether the narrow gauge railway. have adeqU4te rolling stock 
facilities to meet the demand of the growing traffic and to take such. 
remedial measures as mall be necessary in the matter. 

REPLy or GoVERNMENT 

An asae sment has already been undertaken of the power re-
quirements for the various narrow gauge railways, based on the 
trend of traffic offering and expected to offer during the Fourth 
Plan. This problem is being studied further in the light of com-
petition from road trafti.c where parallel roads exist, the retum OD' 

the narrow gauge sections and the economics of gauge conversion. 
Ii will be appreciated that a study of this nature involves detailed 
traftic-cum-engineering investigation and analysis and is lilrely to 
take some more time. The final reply to recommendation No. f) 
(Para 10) will be furnished after the above study is finalised and 
considered by the Board. 

[Ministry oj Railways (Railway Board) O.M. No. 66-B (C) -EC /91 .. 
dated the 5th May, 1967.] 

Beeommeadatloas (Serial Nos. '7 & 8) Para Nos. 11 & U 

The Committee note that the detailed examination oj the econo-
mica of acquisition. of the Bcmkura-Damoda.r River Light RailwaY" 
and its conversion. to broad gauge tDG8 made more than a decade ago. 
They find that in this period, there h4B been continued deterioration 
in the financial position of this railway, necessitclting payment of 
larger amounts of subsidy by the Gouernment ",ery year. The Com-
mittee wou.ld like to sfl"ess that with the existing agreement where­
undeT a return of 3i% on the paid-up share capital has been gu4ran­
teed cm4 paid "'£1'Y year by the GOVernment to the Bankura.-Damo­
dar Riv tr RaUway Company, the management cannot be ezpeeteff 
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to take energetic measures for its efficient management and there is~ 
therefore, imperative need for termination of the agreement at the 
earliest opportunity. TIw! Committee also note that on the basis CY/ 
the e.ramination made in 1~50, the estimated annual loss after 
acquisition. and can.Ve1'siOn of this railway into brood gauge would 
be about RB. 4' 8 lakhs and that the annual subsidy paid by Govern­
ment during the last few years was over Rs. 7 lakhs. The Commit-
tee feel that in these 10 years, traffic must have increased or should 
have increased, if proper facilities were provided and this estimated 
annual loss of Rs .... 8 lakhs could have been completely wiped out. 

In view of the fact that the Central Government have the option 
to purchase this Railway only once in ten years, the Committee feel 
that the present state of affaiTs, which results in a continuous drain 
on the Public Excheque1', should not be allowed to continue .far* 
another decade thereby necessitating paym.e'l'Lt of larger amounts of 
subsidy from year to year to the Company in fulfilment of contractual 
obZigation. The Committee, therefore, recommend that the Govern­
ment should take immediate steps to avail of the earliest opportunity 
to purchase the Bankura-Damodar River Railway when the ne~ 
optiOn. for acquiring it falls due an. the 31st March, 1967. . 

The Committee suggest that the question of broad gauging the 
Bankura-Damodar River line to eliminate the losses of revenue accru­
ing on this section may be considered in due course. 

REPLY OF GOVERNMENT 

The question of the purchase of B.D.R. Railway was examined 
recently, and after considering all aspects, it has now been tentative-
ly decided to take over the working of this Railway (without acquir-
ing its ownership on the contract terms) since such a course is ex-
pected to be more advantageous. 

Tm! other suggestion of the Committee regarding the convprsion 
of the line into the Board Gauge has been noted for investigation in 
due course, having regard, inte1'-alia. to the funds available for such 
conversions in the Fourth Plan and the relative priority to be attached 
to the conversion of this line among others. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C) -EC /91, 

dated the 26th October, 1966.] 

COMMENTS OF THE COMMITI'EE 

The Committee would like ro be furnished with the relevant 
financial implications of taking over the ownership or the manage-
ment of the Bankura-Damodar River Railway line. 
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Beeommendetioa (8eriel No. 10) Para No. 14 

The Committee note the progress made SO far in the constn£ctiOn 
. of the Haldia rail link. They would su,ggest that aU the prelimina.­
ries regarding the acquisition of land, detaill of soil test etc. 17I4y be 

: completed as ezpeditiously as possible 80 that there is 110 hold u.p in 
juture. The Committee hope that the rail link will be available for 
·carrying the c01'18tTuction material, fOr the Port and for the Railway 
and it will be in proper working condition simultaneously with the 
working of the Port. 

The Committee would alBo suggest that the RaiLways should k.eep 
in mew the Committee', earlier recommendations made in their 67th 
Report (1964-65) regarding provision of .horter and alternative rail­
link between Haldia and Calcutta via Kolaghat when the Port will 
start functioning in full capacitll. 

REPLY OF GOVERNMENT 

The line is expected to be rudy concurrently with the comple-
tion of the Port, so that traffic to and from the Port can be handled 
effectively. At no time was it, however, envisaged that the move-
ment of construction materials for the new Port would be over the 
Panchkura-Haldia rail link. Moreover, while most of such projects 
have only the alternative of movement of materials by road during 
the construction, in this case both road and river facilities are avail-
able to the Port Construction Organisation. 

The second para of the recommendation is noted. 

[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-EC/91, 
dated the 26th October, 1966.] 

Recommendation (Serial No. 11) Para No. 15 

The Committee would like to mention that Santragachi Yard has 
been a serious bottleneck in the South Eastern Railway communica­
tion with HotDf'ah and that the remodelling of the yard was long 
overdue. The Committee ezpeet that now that this work has been 
taken up, it should be expedited according to schedule. 

The Committee note that though. all the main items mvolveci in 
the remodelling work of the SantTagachi Yard will be completed by 
the t4rget elate, i.e., February, 1988, the residual items of tDOTk tDOUld 
be completed Oftly at the end of the SIft". The Committee hope that 
work on the T'ftidu.al item. woulcl be proceeded with expedinou.ly 
so that th~ could be completed as soon as poasible. 
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Rl:PI,y OF GoVERNMEln' 

Remodelling of Santragachi Yard (Stage III) has since been 
completed and handed over to traffic on 10th March, 1966. 

As regards the residual items of work, South Eastern Railway 
has been urged to take special steps to complete the same as early 
as possible. However, some remodelling of the westend of the goods 
yard at Santragachi would be left over beyond 31st December. 1966, 
as this can be completed only alongwith the introduction of ortho-
dox 3rd line in the section Santragachi-Andul, programmed for 
opening in March, 1967. The execution of this work prior to 31st 
March, 1967 would lead to curtailment of existing traffic facilities 
which would cause detention to traffic running through Santraga~hi 
yard. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C) -EC /91, 
dated the 26th October, 1966.] 

Recommendation (Serial No. 12) Para No. 17 

The Committee are unhappy tha.t the "Andul-Dankuni Chord . 
Link" scheme which was originally included in the budget for 1959-60 
has not made much progress. The cost of the scheme has gone up 
from Rs. 1~ 31 crores to Rs. 5' 60 crares and even the Revised Esti­
mate for the scheme has not yet been sanctioned. Also, the entire 
land required for the construction of the link has not been acquired. 
Considering the advantages that would accrue to the Sou.:th Eastern 
Railway for relieving the congestion at Santragachi and Howrah and 
for t1-.e mO'Vemen.t ot trains to Cal.cutta side. the Committee canM·t 
but regret the inordinate delay that ha.s taken place in CO'I'I'lIpleting 
the Andul-Da.nkuni Link. The Committee would urge that prompt 
action shoold. be taken for the acqui.s!ition of land BO that the work 
could proceed according to schedule. The Committee hope tha.t the 
revised target d4te for completion of the work, namely December, 
1968, will be strictly adhered to. 

REPLY OF GovI:Bm.tENT 

The revised estimates for the Scheme have since been sanctioned 
in March, 1966. The major portion. of the land. required for the pro-
ject has already been acquired and the acquisition of the balance is 
being vigorously pursued. The Eastern Railway have been asked 
to take special steps to accelerate the pace of the work and to com-
plete it in all respects within the target date i.e., December. 1988. 

[Mim.tTy of Railway, (RaiZ1Dati Board) O.M. No. 66-B(C)-EC/91, 
dated the 26th 0ct0bP.r, 1966.] 
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BeeommeadatiOll (Serial No. 13) Para No. 19 

The Committee note that the programme of track renewll1s on 
the South Eastern Railway could not be fulfilled in the Second Plan 
and is not expected to be fulfilled even in the Third Plan. The 
Committee cannot over-emphasise the need for completion of all 
the ,cheduled track renewals, '0 euential for ,afety, and hope that 
in colldboration 'With the MiniBtTy of IndUltry and the Directorate 
General, Technical De-velopment, adequate step, 'Wil! be taken to 
deue10p the production of neCeBSary materials so that track renewal 
programme. can he carried out according to ,chedule. 

REPLY OF GovI:aNMENT 

The Railways experienced considerable difficulty in procurement 
of wooden sl'eepers in the earlier part of the Third Plan, but the 
shortfall was made good to the extent possible by going in for steel 
and cast iron sleepers. However, in the later part of the Third 
Plan, the position regarding both wooden and other type of sleepers 
has been quite satisfactory, thanks to concerted action by the 
Ministry of Railways, the Ministry of Industry and the Forest 
Departments of the concerned State Governm'ents. It may also be 
pointed out that taking the Plan as a whole, the works actually 
executed cover more kilometres than new works programmed dur-
ing the Plan and that the throw-forward from the Third Plan to 
the Fourth Plan will be less than the throw-forward from the 
Second Plan to the Third Plan. Since track renewal works are 
carried out on a programmed basis and an individual track renewal 
work of some magnitude normally takes a period of at least two 
years and sometimes even more, it is inevitable that works sanc-
tioned in the fourth and fifth years of the Plan are not completed 
by the end of the Plan. A certain amount of throw-forward, there-
fore, from one Plan to the next is inescapable and so long as this 
throw-forward does not form a higher percentage of the estimated 
cost in successive plans, the position should be taken as satisfactory. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966] 

Recommendation (Serial No. 14) Para No. II 

The Committee note toot while out of 12 tDOTks for bridge 
stTengthening, ,.egi,.dering, etc., taken up by the South E~"ten, 
Railu'oy during the Second Plan, 10 were completed and works on 
1'flnoining 2 were in progress during toot Plan, the 'WOrk relating 
to regirdering of 150 girder spans on seven bridges in the broad-
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gauge section and strengthening of aU girder span trestle bridges 0'IIi 
the Raipur-Dhamtari M7'TOW-gauge section were not taken up at all' 
and had to be postponed from the Second Plan to the Third Plan. 
They also note that regirdering of 71 spans on 8 bridges will have" 
to be thrown forward from the Third Plan to the Fourth Plan. 

In view of the imperative need for strengthening and regirdering 
the bridges for the smooth and uninterrupted running of trains, the" 
Committee would stress the need for completion of all the bridge 
works during the Plan period itself. The Committee hope that the 
Railway would take adequate steps to ensure that all the b~e" 
works planned for execution during the Fourth Plan including the 
spill-over of the Third Plan, are duly completed within that Plan 
period. 

REPLY OF GoVERNMENT 

Adequate steps have been taken to ensure that all the major" 
bridge works so far programmed are completed during the Fourth-
Plan period. 

Of the bridge works thrown forward from the Second Plan to 
Third Plan, (i) two works on bridge strengthening and regirdering" 
which were in progress, have since been completed; (ii) works on 
19 spans, out of 150 girder spans propoS'ed for regirdering, have also 
been completed. 

The work on the remaining 131 girder spans is in progress and 
will be completed during the Fourth Plan Period. The work of 
strengthening of all girder span trestles on the Raipur-Dhamtari 
narrow gauge section is in full swing and will be completed by 1967. 

Of the regirdering of 71 spans on 8 bridges thrown forward from 
Third Plan to Fourth Plan, works on 7 spans of Subarnarekha 
Bridge No. 335 have been completed and on 7 spans of Sheonath-I 
Bridge No. 348 are nearing completion. The work on the remaining 
57 girder spans has been planned and is expected to be completed 
during the Fourth Plan period. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C) -EC /91~ 

dated the 26th October, 1966.] 

COMMENTS OF THE COMMITTEE 

The Committee would like to be informed whether, in view of 
the reduction in the demand for wagons, the Railways have consi-
dered if the work of b,;clge-strengthening and regirdering cannot be 
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.accelerated by using the idle wagon-manufaeturing capacity for the 
purpose so that there is an assurance that all the programmes for 
the Fourth Plan would be completed within the Plan period without 
.any spID over. 

Recommendation (Serial No. 15) Para No. 25 

The Committee note that there had been shortfcL11s in structural 
and engineering workl scheduled to be completed by the South 
ECl3tern Railway during the Second Five Year Plan and that a num­
ber of works in relation to construction of new lines, doubling of lines, 
-electrification of lines, yard remodelling works, additional loops, etc., 
had to be carried forward to the Third Five Year Plan. The Committe 
also note that there will be further shortfalls in the execution. of 
works scheduled for completion in the Third Plan period in respect of 
doubling of lines, electrification. of liones, 'Yard remodelling works, 
crossing stations, additional loops, improvement Of water ,upply, 
provision of automatic signalling etc. 

The Committee are unhappy that in spite of improvementl in the 
supply of steel and other materials during the Third Plan period, a 
number of structural and engineering work3 are not expected to be 
-completed during that Plan periOd according to schedule and would 
necessarily have to 'be carried forward to the Fourth Plan. The 
Committee feel that the continuance of such shortfalls may lead to 
lack of adequate railway facilities-so necessary for etJicient traffic 
operation. They need hardly emphasise that keeping in view the rapid 
development of the area served by the South Eastern Railway, 
strenuous efforts should 'be made to overcome aIt diffiCUlties in the 
1D4y of timely completion of all the Plan pro;ects. The Com'm4ttee 
would suggest that the question. of prompt supply of all the necessary 
materials and equipment should be taken up in right earnest by the 
R4ilwall Board with the Ministries concemed. 10 that the ~al 
worb of ill, l'ounJ& Plan inelucling the CafT!I over 01 the p7'evious 
Plan, m411 be compkted within the Plan period elnd there meltl not 
be any carry fcrrward again to the next Plan. 

lb:PLY OF GoVERNMENT 

The Committee's observations are noted. The Ministry of Rail-
ways would, however, Uke to clarify the llOSition further, as below. 

The RaUways' Third Five Year Plan was formulated for a traftic 
target of 245 mUlton tomleI of origlDating freight trafBc, but the 
plan had to be revised uct re-ahaped from time to time in 'riew of 
the subsequent shortfalls anticipated and advised to this MInistry 
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periodically izl regard to production and transport of coal, steel, 
cement, iron ore for export, etc. Some of the new lines, doublings 
and el'ectrification projects, which were linked to specific industrial 
projects and export programmes, had either to be deferred or slowed 
down to fit in with the rephasing of such projects/programmes. 
Completion of some of the other important works, such as, other 
doublings, roemodelling of yards etc. had also to be re-scheduled in 
order to fit in more closely with the later anticipations of materia lisa-
tion of t.raffic. The real test, however, of the effectiveness of the Rlys' 
plan programmes should be judged by the railways actual perfor-
mance in meeting the traffic demand as it developed. True, there was 
some di'liculty in the first year of the Third Plan but this had been 
overcome in the second. year, and, in fact, in 1962-63 and 1963-64 
the railways carried an unprecedental increase of freight traffic of 
30 million tonnes originating. ToWards the end of the Third Plan 
period, the Railways have created adequate capacity, which especial-
ly for Steel Plants, iron ore exports, coal etc. is slightly ahead of the 
actual transport requirements of the country. 

2. Regarding the second part of the Committee's recommendation 
the Ministry of Railways would like to assure the Committee that 
the machinery on the Railways for the procurement and diJtribution 
of the necessary materials and equipment has been progressively 
geared up over a period of years. As mentioned earlier, the capacity 
of the Railways to carry the traffic is already ahead of demand, and 
generally speaking, the delays in the receipt of materials will not any 
longer be a factor affecting creation of additional traffic facilities. 
Isolated instances In which the plan target had not been achieved 
could invariably be traced either to overall shortage of certain 
specific materials which necessitated a corresponding reduction in 
the Railways' share of their requirements or with non-materialisation 
of the plans for development of other sectors of economy which led 
to a corresponding slowing down of tire progress of the railway 
works. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C) -EC /91,. 

dated the 26th October, 1966.] 

ICeeomm~tiOD (Serial No. 16) Para No. 28 

The Committee would emphGNe that while finalising the Founh 
Pin. allocatioM for opeaiftg of new lineB, due regard should be 
glMn to the potential areas of de~elopmen.t and particularly to those­
Gt'fta which need deNZopmem in the context of tke Defence require­
menu. The Committee need hardly meBB the desirability of main-
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taining a proper bal4ftCe between economic development and the 
development rI/ tranapon BO that the former does not suffer due to 

4ny deficiency in the latter. 

REPLY OF GoVERNMENT 

The Railway's Fourth Five Year Plan has not yet been finalised. 
However, the present indications are that a sum. of Rs. 161 crores is 
likely to I?e allotted to the Railways for the construction of n'ew 
lines. Out of this allocation about RB. 100 crores will be required 
for the completion of schemes brought forward from the Third Plan 
which means that only Rs. 61 crores will be available for taking up 
fresh commitments during the Fourth Plan. This limitation in the 
availability of funds will necessarily impose severe constraints in 
the new line construction programme of the Railways. Further, 
new lin'es required for defence needs will have to be given due prio-
rity. Lines which are linked up with -specific development projects 

. will also have to be considered on a priority basis. As alrealy ex-
plained to the Estimates Committee, the costs of new line construc-
tion and operation are very high, and there shOUld be good prospects 
of a sufticiently high quantity of enduring traffic to yield a reasonable 
return on an investment before it can be undertaken. All these 
aspects will be carefully examined in consultation with the Planning 
-Commission before the programme for new line construction during 
the Fourth Plan is finalised so as to ensure that the country's econo-
my does not suffer for want of adequate rail transport facilities. 

IMinistry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966] 

Recommendation (Serial No. 17) Para Nos. Z8 & 134 

While appreciating the poticy of development of tTClmport taci­
-litie, following specific ma';or pro;ect8 for the expClnsioft of the ne10 
industrial, mining and multiJ.1A.T'POse ClgricultuT111 p1'ogmmmea, the 
Committee feel that in certain undeveloped areas, tTClnsport Cl1TClnge-
nlents should precede and supply MCeUCWtl facilities for economic 
development. In that context, the Committee note that the South 
EClStern RaHway has not sufficiently penetTClted into the interiors of 
Orissa, MCldhya Pmde,h ClM the MidftClpo7'e district of West Bengal-
-GT'e4S u,hich Iuwe potentiCltitie, fOT' development cmd whe. min.eTClI 
Clnd fWurcal relO'Ul"CCS are atiU l!ling untClpped for wcmt Of Cl good 
Communicatioft~. The Committee would like to em.ph4riae 
th4t the Railwaya shou.Id draw up pIClM for utenaioft of tnmapOrt 
facilities to then ....... 10 that then ClTeU mCltl get the incentive tor 
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development. The Committee have no doubt that the needs of these 
areas will Teceil1e their due priorities in the overall expamion of 
the Railways. 

REPLY OF GoVERNMENT 

The Railways-support the view that transport facilities should 
precede and provide the incentive for economic development in 
under-developed areas. But the important consideration under such 
a situation is the scale and magnitude of transport facilities that 
should precede the economic growth. In view of the limited re-
sources, the Railways cannot make large investments which would 
be lying unproductive for a long period awaiting the economic 
development of the area where the investment has been made. Besides 
heavy initial investment a railway line has high annual expenditure 
for maintenance and operation, and as such only a high volume of 
traffic can justify its construction. It would be uneconomical to go 
in for new line construction in under-developed areas where suffi-
ciently high traffic may not materialise for many years. In view of 
the limited resources position of the Governm'ent at the present 
stage it would be advisable to examine alternate low investment 
transport facilities such as road transport for achieving the same 
obj'l'ctives, in the initial stages. 

Some surveys are, however, being made for projection of new 
lines into the interior of Orissa and Madhya Pradesh in connection 
with iron ore exports and the movement of raw materials and finish-
ed products for a new Steel Plant that may be sited in these areas. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 

dated the 26th October, 1966] 

Recommendation (Serial No. 19) Para No, 31 

The Committee have found that the passengers detrained rtt 
Howrah have to face great difficulties to reach their destinations due 
to non-availability of conveyance, congestion on the HowTah bridge 
and on the Howrah bridge approaches on both sides. The responsi­
bility of the Railways in regard to prooision of necessary facilities to 
their pGUengeTS to reach theiT destinations after they have been 
detri4ned at Howmh should not be decided only on a legalistic or 
technical baris, but should be considered on the basis of utility orga­
nisation of a welfare State. A. such the Committee feel that it would 
be cleaiTable and useful if the Railways take active inteTest in this 
problem and try to find a solution in collaboration with State Govem-
ment. 
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REPLy OJ' GoVERNMENT 

In consultation with the Railways, the Calcutta Metropolitan 
Planning Organisation of the West Benegal Government have drawn 
up a plan for removing congestion at Howrah bridge and its ap-
proaches. Their proposals include certain works to be carried out 
at Howrah bridge and the approaches and certain additions and nl-
terationa to the Howrab station building, to ftt into this scheme. The 
sharing of the cost between the Railways and the West Bengal Gov-
ernment etc. in regard to the additions and alterations to the Howrah 
station building is expected to be decided to the satisfaction of all 
the concerned agencies. 

The Calcutta Metropolitan Planning Organisation of the West 
Bengal Government have also proposed the building of a separate 
road bridge across the Hooghly near Prince's Ghat. The financing 
pattern with special reference to the levy of tolls is being considered 
by the Government of West Bengal. 

Studies are also in progress by the Study Team on Metropolitan 
Transport Jet up by the Planning Commission and the Regional 
Tranaport Survey Unit (Eastern Region), Calcutta regarding 
transport problems of Calcutta metropolitan area. Their recommen-
dationa will be considered by the parties concerned, including the 
Ministry of Railways. 
[Min.iBt'll of RAilwaJls (Railway BooTd) O.M. No. 66-B (C)-EC/91. 

dated the 26th October. 1988) 

COMMENTS OF THE COMKI'l"1'Bl! 

The CommiU8e would like to be infonned about the further pro-
gress made by the end of the current financial year. 

ReftmmeaclatioD (Serial No. ZO) Para No. 37 

The Committee 41'e conscioua of the fact th4t the transport prob-
lem of the Ca.Ic:uUa Metropolitan. Diatrict tDUh a population. of 0Wt' 
~ tftiWcm b .. eaer".ely eomplez cme cmd that there u an. urgen.t 
need few aft eJficifI'At high capacitv ayatem of tnAIU tnuporfaticm 
Gf'OUtId cmd widait& the metropoHa. They are abo a\OClt'e that tJt.ere 
i.a a J*bI'c ..... 1« Mving tuJo or tJ&ree temmaAl .tiou ift Cal-
cutta ad for ~ of the uiatitag Sealdah Stadoa 10 that it 
could ............ lOIIQ diItatIee traiN ad thereby 'relieve traffic 
ccmgerttoft em the HouwaIa bfidge cmd abo ita approach roods. 
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The Committee ftOte that the additional capacity being creat~d .at 
if01Df'ah by a:teftIioft of the platform". route-relay interlocking etc .. 
would be IUfficient to meet the ,.equirements fOT the next ten years 
or so on the basis of the normal increase in tratfic. W'hile the Com­
mittee appreciate t~ difflculties. like 14nd acquisitiOn etc., that 
preseat themselves in diversion of trains to, and development of 
additionaltet"minal facilities in, the areas Of Calcutta on the ea..'!tern 
sjde of the river HOOf/IV. they nevertheless feel that with the ever 
expanding industrial and other activities of Calcutta and with the 
plan for the development of satellite townships like the Salt Lake 
area, a sufficiently long term view has to be taken Of the transport 
,.equi,.ements. 

The Committee, therefore, suggest that the Study Team set 'tP 
by the Planning Commission may aLro examine in all its ramifica­
tions the question of enhancing the terminal facilities on the eastern 
bank of the Hooghly, if necessary by providing a new 1'oad-cum-rail 
bridge between the present Howroh Bridge and the Bally Bridge, 

sO that more trains of the South Eastern and Eastern RailwaYR may 
go over to the eastern side direct and thus obviate the necessity of 
large number of commuters passing over the Howrah bridge twice 
on every week day. The Study Team may also examine whether 
Sealdah or any other station could be developed as a central station­
on the east bank of river Hooghly. 

REPLY OF GOVERNMENT 

AB recommended by the Estimates Committee, the Planning. 
Commission has been requ'ested to ask the Study Team appointe~ by 
them to examine the question of enhancing the terminal facilities on 
the Eastern bank of river Hooghly in all its ramifications. 

[Ministry of Railways (Railway Boord) O.M. No. 66-B (C)-EC/91, 
dated the 26t1i October, 1966] 

COMMENTS OF THE COMMITTEE 

The Committee would like to b"e informed about the progress 
made, by the end of the current ftnancial year. 

Recommendation (Serial No. 22) Para No. 37 

The Committee suggest that the Government should plan in 
cult1Clnce for mil1DCJy communication with the Salt Lake area in Cal­
cutta-where about 1 million people are going to be settled. They 
tDOUld a.bo 8Ugge.t to thl! Railway Board to try to obtain enough. 
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space from 'the Sttlte Government to develop a terminal ltation ita 
the Salt Lake area. 

REPLY OF GoVERNMENT 

The scheme referred to has been devised by the Calcutta Metro-
politan Planning Organisation and lies within the Greater Calcutta 
Metropolitan area, the transport and associated problems of which 
are being examined by the Study Team on Metropolitan Transport. 
Appropriate action will be initiated on receipt of the report of this 
Study Team. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966] 

FURTHER INJI'ORMA TION CALLED FOR BY THE COMMITl'EE 

The latest position may please be indicated. 
[Lok Stlbha Secretariat O.M. No. 4/19 (6)-ECll/66, dated the 5th April, 

1967] 

REPLy OF GOVERNMENT 

Attention is invited to the remarks given m regard. to Recomm~n­
dation S. No. 21-Para 37 wherein it has been stated that the Metro-
poUtan Transport Team is arranging for the feasibility survey for a 
new section of the railway line from near Dum Dum to serve the 
Salt Lake area under development. The feasibility survey for 
this proposal will be undertaken under the aegis of the Metropolitan 
Transport Team. The Railways have agreed to provide the neces-
sary Survey Ofticers, personnel and equipment. The survey party 
will work under the guidance and direction of the Metropolitan 
Transport Team. The proposed feasibility survey is for the purpose 
of indicating what land will have to be earmarked for the railwl\Y 
line if and when such a line is laid. The necessity and justi8eation 
for the construction of this line, the authority which will have to 
carry out the detailed survey, design, construction, operation and 
maintenance of the sectlon. the source of financing the project are 
yet to be determined. It is expected that this Feasibility Survey 
may take about ~12 months. 
[MinistTy of Ra.ilways (Railway Boa,.d) OoM. No. 66-B (C)-EC/91, 

elated the 25th April, 1967] 

~.tioD (Serial No. %3) Para No. 31 

Rego.nling the SoUrpUT towmhip which is upeetecl to have ooer 
~OOO reridentiGl plots and which is within a few miles from 
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Calcutta (Sealdah) the Committee feel that the present raiZwClfl 
.station at Sonarpur will be quite inadequate to meet the traffic Wce-
ly to be created there and to relieve the pressure on the SealdM 
station. The Committee, therefore, would like to urge that from 
now adequate provision fOT extension. of the 'railway facilities at 
Sonarpur should be made, so that there 1I14y not be further aggrava-

:tion of the difficulties in the metropolitan traffic of Calcutta. 

REPLy OF GOVJ:llNKENT 

The Sonarpur Township scheme has been devised by the Calcutta 
Metropolitan Planning Organisation and lies within the Greater , 
Calcutta Metropolitan area, the transport and associated problems 

-of which are being examined by the Study Team on Metropolitan 
"Transport. Appropriate action will be initiated on receipt of the 
report of this Study Team. 

[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-EC/ 
:91, dated the 26th Octo'ber, 1966] 

FuRTHER INFORMATION CALLED FOR BY TIlE COMMITTEE 

Please state whether the question of making adequate provisioa 
'for extension of the railway facilities at Sonarpur has been examin-
ed ,by the Study Team. If so, the action taken by the Government 
JDay please be indicated. 

[Lok Sabha Secretariat O.M. No. 4/19(6)-ECII/66, dated the 5th 
April, 1967] 

REPLy OF GOVERNMENT 

The report of the Metropolitan Transport Team has not yet bee. 
received. However, the Eastern Railway is considering whether 
there is need for acquiring additional land to meet the rail transport 
needs of Sonarpur township under development. A decision has not 
yet been taken. 

[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-EC/ 
"91, dated the 25th April, 1967] 

Recommendation (Serial No. 25) Para No 38 

The Committee note that traffic on the South Eastern RailW4l1 
-during the last 15 years has increased at a higher rate than the 
average increase over all Railways, and appreciate that the Rail1DCll/ 
hoB been able to tackle this growing traffic, at the ,ame time m.am-
taining its operating efficiency. The Committee 1'I.twe no doubt that 

-this Railway toill contin.ue to guage the future increase in traf}ic 
and provide neceBBary tr <Import Cf1Pt1City to 1I14tch the ,ame frum 
time to time. ., 
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Noted. 

(MiniBtTJI oj .R4i1way. (Railway BOCIrd) O.M. No. 66-B (C)-Eel 
II, dated the 26th Octo'ber, 1966] 

Recommendation (Serial No. Z6) Para No ... 

The Committee expect that the S01I.th Eastern Railway would 
take note oj the poBition regaTding (i) Iteam 1oco'motive. in uce" of 
'~heiT requirements aM (ii) detention to .team locomotives en route 
em accoun.t of hot b~" CIa pointed out by the Efficiency BuTeau in. 
theW Study No. 4/1963, and would now try to adjust the numbeT of 
steam locomotiveB according to their requirements by mGkin.g em 
up-to-date 1'"ealiBtic ClBBeBBment. The Committee would fu1"the,.- U1'"ge 
that vigor01l.B efforts should be made to avoid undue detentions aM 
to .tep up the utiliBation. of ,team engines. 

R.I:PL Y OF GoVERNMENT 

The South Eastern Railway have made a careful reassessment of 
Iteam loco. requirements and are taking steps to adjust the number 
according to current requirements. With the progressive increase 
of diesel and electric traction for haulage of through goock trains 
during the last 5 years, the number of steam locos. services earn-
ing comparatively low mileage has gone up by nearly 140 per cent 
during the last 5 years. With the prospect of further dieselisation. 
and electrification, there is less scope now for stepping up engine 
kilometres per day· per steam engine in use on goods services. 

Special measures are being taken to reduce the incidence of hot 
boxes on goods trains, and there has been substantial improvement 
from 1963. AJs against 9.15 hot boxes per one million wagon kilo-
metres in 1962-63, it has come down to an average of 5.35 in 1965-66 
(upto February). There was a steady downward trend in 1965-66, 
and hot boxes in February, 1966 came down to 3.04 per one million 
wagon kilometres. 

Efforts will continue to be made to avoid undue detentions affect-
inR the utilisation of steam locomotives. 

[Ministry of Railways (Railway Board) 0.16. No. 68-B(C)-EC/ 
91, dated the 28th Octo'her. 1986] 

Recommeadatiea (Serial No. 21) Pata No. 44 

T.he Com..m.e czppreciaU the efforts made by the R4ilWGlIS" to 
~Iop Uu:Iigetaoua components of diesel engines. In view of the 
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difficuLt joreign exchange position of tile country, the '. Committee! 
jeeZ that the Railways may have to drastically cut dOwn iheirim­
ports and depend 07\ indigenou.s resources jor manujactu.re of essen­
twzl parts which are at present being imported. 

The Committee suggest that Government shou.ld ezplo're the 
feasibility of further utilising the resources available with. the srOO.ll 
Scale industries for them,anufacture oj dieSel spares Cmd com-
ponents. 

REPLY OF GOVDNMF.NT 

The Ministry of Railways are grateful to the Committee for their 
appreciation of the efforts to develop indigenoUs components of 
diesel engines. The Ministry of Railways fully realise the necessity 
of accelerating the self-sufficiency drive and reducing imports to 
the minimum. Close liaison is being maintained with the Direc-
torate General of Technical Development and with the industry. 
Diesel components are mostly specialised items manufactured to 
high precision tolerances, and in many cases requiring special maI\u-
facturing techniques. This limits the extent to which SJIlall-scalc 
industries can supply such components. However, to the extent 
possible, small scale units are encouraged to take up such items and 
already during 1965-66 (up to 28.2.66) orders for diesel components 
and spares worth Rs. 9.79 lakhs have been placed on small-scale 
units. The Ministry; of Railways will continue to encourage and 
promote small-scale industries supplying dieeel components to the 
Railways. 

It is ex])E!(!ted that as a result of the developmental efforts being 
made, by the end of the Fourth Plan, the import of diesel compo-
nents would be restricted to only a fE!W items of a proprietary or 
highly spedalised nature. 
[Ministry of Railways (RaHway BoaTd) O.M. No. 66-B(C)-EC/91, 

dated the 26th October, 1966]. 

Reeommendation (Serial No. %8) Para No. « 
The Committee feel that eneTgetic effort!! should be made to im-

prove the quality of the indigenous component!! aM materials. The 
Railways should take up the question. of fi:ndmg more indige"'lOU.! 
items C!B import BUbstitutes C!B also the question c1 imp1'oving the 
quality of these produ.cts with the Ministry of Indmtt'y, the DirectoT 
Genenrl. Teehnical De'l'e~t. Development Comminklfter, Sm411 
Seale Tndu:rtries and the private industries. The Committee al80 
note that there have been complaints about tM quatit~ oJ these 
indigenous ~oducts. They hope that the Railway~ tDOUtd tTy to get 
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the help of the Indian Stada.rds Imtitute for setting up standards faT 
these products. 

REPLy OF GOVERNlolENT 

Being alive to the necessity for conserving foreign exchange, the-
Ministry of Railway. have, for some time now been pursuing the 
development of indigenous items as import substitutes. Close liaison 
is being maintained with the Directorate General of Technical Deve-
lopment, olther Ministries and Departments concerned and with the 
industry, including small-scale interests. The Research, Designs & 
Standards Organisation of the Railways have also been maintaining-
liaison with the di1ferent national laboratories and research insti-
tutes and their help and advice is taken wherever necessary. Appre--
ciable progress has already been made in developing import substi-
tutes and the drive is being continued. Emphasis is being laid on' 
quality and wherever necessary, technical guidance is given to en-
trepreneUl'll,especially for items to be manufactured for the first 
time. The assistance of the Indian Standards Institution is also-
being taken wherever necessary for the purpose of setting up accept-
able indigenous standards. 

[Ministry of Railways (Railway Board) a.M. NO.66-B (C)-EC/9!,_ 
dated the 26th October. 1986]. 

Bec:ommendadon ($erial No. 21) Para No. 44 

The Committee note that the teething troubles in diesel locomo-
tiva are being recttfied with cumtance of the Service Engineers of 
the manufacturers. The Committee hope that the defects in both 
cliesel cmcI electric locomotives wiU be rectified expeditiously and' 
the incide"nce of their failures brought down considerably. 

R&PLy OF GoVZRNMT.NT 

The recommendations of the Committee are noted. The South 
Eastern Railway administration have been addressed to implement 
the .. me. 

[Miniat'1l of Railways (RaiLway Board) O.M. No. 66-B (C) -EC/91 , 
dated the 26th October, 1986]. 

Be«:ommeadatioll (Serial No. 30) P .... No. « 
The Ccmmittee expect that 1he Railways will try to get their 

otDft engi1Ieers traifted in the repair and maintenance of diesel loco-
motiva III that depenc:lence on the SeTvice Engineers of foreigB 
mcnvfach reT' could be clispemed with at the earliest. 
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REPLY OF GoVERNMENT 

Service Engineers are posted by the manufacturers not only to 
train the staff in the handling of equipment supplied by the manu-
facturers but also to examine the warranty claims put forward by 
the Railways under the agreement and to furnish replacements. No 
service Engineer is being retained purely to guide the staff of the 
Indian Railways regarding maintenance of Diesel Locomotices after 
the warranty period for the locomtives is over. 

2. The Railways are fully alive to the need for training their own 
Engineers in the repairs and maintenance of diesel locomotives. With 
this end in view, Diesel Training establishments have been set up 
on Railways to meet their requirements of trained personnel. Stan-
dard schedules of training have been laid down for training of the 
running as well as maintenance staff at., all levels~ Similarly, re-
fresher courses are being arranged for officers of the Mechanical and 
Electrical Departments to familiarise them with the working of the 
diesel locomotives-the theoretical training being imparted at the 
Indian Railways School of Mechanical and Electrical Engineering, 
Jamalpur, and the practical training in major Sheds. 

3. In addition to developing the necessary training facilities with-
in the country, by the end of the III Plan, Indian Railways have had 
101 officers and 129 Senior Subordinates trained in the design, manu-
facture, operation and maintenance of diesel locomotives in the 
U.S.A., U.K., France and West Germany to meet the immediate re-
quirements of trained personnel on the Indian Railways. This train-
ing was arranged at Government expense as well as through scholar-
ships provided under various Technical Cooperation schemes. AI-
·most all men trained abroad are being utilised on jobs connected 
with diesel work. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C) -EC/91 , 

dated the 26th October, 1966J. 

Recommendation (Serial No. 31) Para No. 44 

The Committee would suggest that special arrange1'lents should 
be made by the Railwa-ys to impart specialued training to the "'''"' 
ning staff in the handling and maintenance of diesel ~nd electric 
locomotives. 

REPLY OF GOVERNMENT 

Railways have already been asked to take suitable steps to have 
adequate numbers of staff trained and augment training facilities 
lFherever called for, having due regard to the pace at which diec;el-
%ation/electrification of Railway sections is being undertaken. 
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To keep them abreast of the techniques of handling and main-
tenan~e of diesel/electric locomotives, Railway staff are also de-
puted for attending specialized training in the various inStitu-
tiona} organisations in the ceuntry and abroad. . 
[MiniBtry of Railways (Raiiway Board) O.M. No. ~B (C)-EC/91, 

dated the 26th October, 1966]. 

BecoDUDelldatioD (Serial No. 32) Par. No. 44 

The CommiUee fIOte that the but perf0f'm4nce of engines on the 
South EaBte~n Raihoalj during the last three years, namely running 
1,4~,567 K.MI. without any engine failure in 1963-64, is still below 
the tar_ 01 1,80,008 K.M.. 1f.zed 'by the Railway Board. Even if 
wjth their comparatively early stage of familiarity of diesel traction 
the tGt' ... laid cIotDn mati be consiciet'ed CIS an exacting one fOT the 
RailtDCIy., the Committee hope that the Railway. would aspiff to 
achiet1e the _get ~n a ,hart time and dmw up a programme for 
the ~ ,........in of the target. 

REPLy OF GoVI!RNMDIT 

The Committee'. obIervations are noted. Special efforts are be-
ing made to improve the performance of Diesel and Electric Locos, 
and bring them up to the target, by intensive training of staff 
analYSing the causes of failures and carrying out modifications to 
the fittings that have given trouble in service. 

With the teethUle troubles being experienced in the developing 
stage of Dietel and Electric tractions, the prescribed. target of 
1,60,000 Kms. per engi..ne failure is no doubt an exacting one. A 
temporary lowering of thp target on a more realistic basis has, how-
ever, not been favoured, and it is considered desirable to let ~ 
present atur target remain 80 that Railways nl8Y have it constantly 
:n mind for euiJ achievement. 
[Ministry of Railw(l~/s (Railway Board) O.M. No. 66-B (C)-EC/9t, 

dated the 26th Oc~ober .. 1966]. 

Recommendation (Serial No. 33) Para No. 445 

In view of the fact that fhe South ElIBtern Railway has the I4rg. 
est narrow-gauge route amongst the Indian Railways the Committee 
teel that the replacement prog-rammes for narrow-gauge locomotit1es 
ahould be jormu1clted in sudl a manner that the percentclge of ooer-
aged stock of narTOtD-gauge locomotives Oft thu Railway is ftOt high-
er CIS compared to. the over-all. pMitUm at 1UIn'OtO-gQUge locom~ 
on all Railway" atLd that ~I('h 7'eplacements, lIB far as possible, ewe 
lit,ked to the preacribed tife 01 the locomotives. 
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REPLy OF GoVEllNMl:NT' 

It is proposed to go in for only Diesel Locomotives for use on 
the nalTow-gauge sections in fU'ture. 25 Diesel Locomotives were 
procured ~ ,Y'ear, of which 15 were allotted to the South Eastern: 
Railway. The overaged loco percentage on the narrow-gauge of 
this Railway was 45' 26 on 31-3-1965 as against 37' 5t for all rail-
ways. 

It is planned to procure 50 narrow-gauge diesel locomotives in 
the IV Plan. The possibility of producing them in the country, with 
imported power units, i~ under examination. Railways indicate 
their requirements of locomotives on replacement account in their 
Triennial RolLng Stock Programmes on the basis of the age and 
.condition or their existing overaged locos. New locomotives are 
allotted to Railways against these demands. if possible in full; 
othenvise, on prorata basis, giving special weightage to the imme-
diate requirements, if any, at the time of allotment. The Corrimit-
tee's recommendation to the effect that the percentage of averaged 
stock of narrow gauge locomotives on the South EaS'tem Railway 
should not be allowed to go higher as compared to the overall posi-
tion of narrow-gauge locomotives on all Railways, will be borne in 
mind as and when new diesel locomotives are obtained for future 
allotment. 

{Ministry of Railways (Railway Board) O.M .. No. 66-B (C)-EC/66, 
dated the 26th October, 1966]. 

Recommendation (Serial No. 34) Para No. f8 

The Committee note that while theTe has been BOrne imp1'Ot>e­
ment in the percentage of right time staTts to trains from the Yards 
of the South Easte1'n RaHway, the poBitimt i.~ still faT from .atiBfac­
tOTy in most of the Yarda. The Committee fe"r that vigorous e1J0'I"'ts 
should be made to enst.&7'e that an appreciable imp7'O'Dement u effect-
ed in the matter of right time sta.rts.' The!1 would further like ·t" 
stress the necpssit!1 of oU;l'k deli'f1ef'Y of gooda and of avoiding Ion 
of engine hours due to failure in starting of trains at right time. 

REPLY OF· GOVIIUB!EN'T' 

Noted.. Action is being taken by the Railway to improve right 
time starts of gaods trains from the various yards. 

{Miniatry 'of Raitwa'l/B (Ra;!,oay Board) O.M. No. 66~B (C) -EC /91, 
dated the 26th October, 1966]. 
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Recommendation (Serial No. 35) Para No. 51 

The Committee note that there has been some imp1'ovement in. 
the speed of goods trains on the broad-gauge sections of the South 
EtUJtern Railway, in as much as the speed for all good.$ trains (all 
traction) ro.e to 14' 4 K.ms. per hour in 1964-65 and 15' 3 K.Ms., per 
hour in 1965-66 (April to June) from 13' 9 K.M •. in 1963-64 and 13'1 
K.Ms. in 1962-63. 

The Committee hope that with the completion of the e.rten.Bive 
modernisation programmes undertaken by the South Eastern R4U-
way. it would be possible for this Railway to provide much futer 
,ervice. for the transport of goods cmd thus keep pace with the etJer­
increasmg load of goods traffic on that Railway. 

REPLY OF GoVERNMENT 

Noted. It is the endeavour of the Railway Board to further im-
prove the speeds of goods trains on the South Eastern Railway and 
cater satisfactorily to the increasing load of goods traffic on that-
Railway. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91". 

dated the 26th October, 1966]. 

BeeommendatiOil (Serial No. 38) Para No. 53 

The Committee would suggest tJ14t the South Eastern Railway· 
should give proper publicity to the introduction of additional pa.8'-
enger trains on that Railway .0 as to wipe off any imprearion in the 
minds of Railway users that the interests of paB.enger traffic are· 
being ignored by this Railway. 

REPLY OF GOV'ERNMEKT 

The Committee's observations are noted. The South Eastern-
Railway has been directed to take suitable action in the matter. 

The recommenadtion has been circulated to all other Indian 
Railways also for infonnation and guidance. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/S1. 

dated the 26th October, 1966]. 

Recommendation (Serial No, 37) Para No. 54 
The Committee need hardly strus that the South Eastern Rail-

way should keep a coMtant watch on the growth of po.ssenger tnl1fic 
on the Howrah-KhaTagpUr section and take neceuaT1l Bteps from 
time to time to augment the mrin capacity com~ate with the 
inct"eG8e in pauetager tf'a./Iic. and thus ensure that the transport faci­
lities available mcneil the requiremenu. 



27 
REPLY OF GoVERNMENT 

The observations of the Committee are noted. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C) -EC/91,­

dated the 26th October, 1966]. 

Recommendation (Serial No. 39) Para No. 56 

The Committee understand that the Committee on Transport 
Policy and Coordination has also looked into the question of 'raliz,.. 
road co-oTdination and has submitted its report. The Committee 
feel that some suitable machinery to ensure an effective coordina­
tion between road and rail transport is long overdue and hope that 
the same would be evolved by GoveT'nmen.t at an ectrly date, if 
necessary on an aU-India pattern, so that the roil and road transport 
function in a manner complementary to, and not in competition 
with, each other 

R.I:PL Y OF GovERNMENT 

The Committee on Transport Policy and Coordination has inter 
alia recommended setting up of suitable machinery for ensuring co-
ordination between road and rail transport. The Committee itself 
was set up by the Planning Commission and their report is under 
examination in the Planning Commission as well as in the concern-
ed Ministries. Necessary action will be taken in the matter as soon 
as ·the Government's decision on the recommendations of the Com-
mittee are available. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 

dated the 26th October, 1966]. 

FURTHER INFORMATION CALLED FOR BY THE COMMITTEE 

In the reply of Government to this recommendation, it has been 
stated that the report of the Committee on Transport Polley and' 
Coordination is under examination in the Planning Commission and 
the concerned Ministries. 

The action taken on the Government's decision in this regard 
may kindly be indicated. 
[Lok Sabha Secretariat O.M. No. 4/19(6)-ECII/66 dated the 5th 

April, 1967]. 

REPLy OF GovI:RNMDrr 

The recommendation concerning the formation of a suitable ma-
chinery to ensure effective co-ordination between road and rail 
lransport is being pursued by the Planning Commissicn, and the' 



28 

Railway Ministry will take appropriate action on being advised by 
the Commission in the matter. 

[Ministry of Railways (Railway Board) D.M. No. 66-B (C) -EC/st, 
dated the 25th April, 1967]. 

Recommendation (Serial No. 41) Para No. 85 

In, view of the fact that the purity requirements for Benzene 
have necessarily to be of a very high standard, the Committee feel 
that it would be better if the Iteel plants themselves make all auit-
able arrangement. fOT cleaning of tank wagons upeditioualy ac­
cording to their specificationa. The Railway, should, on. their part 
increase the free time required by the steel plcmt, for cleaning the 
wagom. 

The Committee would, therefore, sugge,t that the matter may 
be discussed between. the. representative, of the steel plants and the 
South Eastern Railway with a mew to arriving at a mutually agreed 
free time for cleaning of tank wagonl from the point of view of 
broad nationcii interest. ' 

REPLY OF GoVERNMENT 

The matter has been examined in consultation with the South 
Eastern Railway and that railway has been directed to allow a free 
time of 48 hours for Benzene tank wagons loaded at Rourkela Steel 
Plant (for single opertltion agabist the present free time of 24- houn) 
as an experimental measure for a period of 6 months. 

As regards TIseo and Bhilai Steel Plants, they have advised 
the South Eastern Railway that the free time of 24 hours for load-
ing of tank wagons with Benzene is sufIlcient and no enhancement 
therein is necessary. 

[Minist11J of Railways (Railway Board) O.M. No. 66-B (C)-EC/91; 
dated the 26th October, 1886] 

Recommendation (Serial No. 41) Para No. " 

The Committee feel that the running of acheduled tnlina for mtD 
matPrialc: tvrnlld be of mutual benefit to the South Ecutern Rai11DClY 
ond tht- step! pla'l1h in that it would mean bette?' utiliacltion of 
wagons and regular supply of mat~1s to the plaftta. They f'egret 
that a ~gUlaT time ~ht"dute could not be maintained for TOftdiftg 

-ond u'l'lloodi'l'l!7 in the post. The Committee hope thot the system of 
achedul~d tnlina tDOUld be reintTodueed for all atHt pltmta in atagea. 



REPLY OF Go~MEN'l' 

Tlie -recommendation is noted. Railways concerned are being 
asked to m.alre further trials of raw material trains on fixed sche.-
dules -between selected points mutually acceptable to both the load-
ing Railways and the Steel Plants concerned. 

[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-EC/ 
91, dated the 26th OctOber, 1966] 

RecommendatioD (Serial No. G)- Para No. 71 

The Committee would like to point out that the low priority con­
su.mers of cool are uau.aUti the ruTal and the semi-urban commOn 
people who use it for burning bricks and for domestic comumption. 
The Committee would, therefore, suggest that to obviate the com-
plaints regarding inadequate supply of wagons to low priority con­
sumers in West Bengal/Bihar coalfields. the South Eastern Railway 
should maintain an effective liaison with representatives of such 
Consumers and arrange fOT supply of wagons according to thei.,. re­
quirements. 

REPLY OF GOVERNMENT 

Low priority consumers, such as the rural population using coal 
for domestic consumption and brick-burning, are usualJy nat or-
ganised into associations, but railways are able to maintain liaison 
with them through various consultatiw bodies and the chambers of 
trade and commerce. Railways have consultative bodies at District 
and Divisional levels, of which regular meetings are held. Similar-
ly, chambers of trade and commerce have meetings with the Gene-
ral Managers and other senior officers of· the Railways. At bigger 
consuming points, there are also cooperatives and railways main-
tain liaison with these. Liaison Officers of State Govemmen~ re.-
present the interest of low priority consumers and these Liaison 
Officers also maintain liaison with the railways. 

It will be seen from the foregoing that railways are maintaining 
eftective liaison with low priority consumers. 

[Ministry of Railways (Railway Boord) O.M. No. 66-B(C)-EC/91, 
dated the 26th October, 1966]. 

Beeommetadatioa (Serial No. 44) Para No. 73 

While the Committee 'haoe no doubt that· the Railway, would 
continue to endeavour to further improve the position regarding de. 
~Tture of coal pilots from the bcue depots in the Bert.gal/Bihar coal-
ji.elds, they feel that the Railways and the collieries .hould have. 
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·contmU0U8 and adequate coordination in the matter of placement 
--and loading of WagonB so th4t deten.tion. to coca piJou on. coUieria 
account are also brought down. and a smooth and continuous clear­
ance of coal ig ensured. 

The recommendation is noted. 

[Ministry Of Rcri1WC1f1s (blWCIy Boa.rd) O.M. No· 66-B(C)-EC/91, 
da.ted the 26th October, 1966]. 

RecommendatiOn (Serial No. 45) Para No. n . 
The Committee note that while in mort of the casa the dela.y 

in remodelling the assisted sidings ig due to 'ROft.-Comp1etion. of the 
sub-gTade wOTk which ig the respcmribility of the coUiery !inns them­
selves and while in most cases estimate sa1lCtions and work orders 
were igsued by the South Eastern. Railway within a month of the 
deposit made by the collieries, there are fouT cases in whiich such 
san.ctWns have been held up with the Railway for more than three 
months. 

The Committee hope that the estimate sanctions and work orders 
in all the cases will be issued by the Railway as far as possible with­
in one month. 

The Committee need hardly stress that .in this matteT, there 
should be better understanding and coUaboration between. the South 
Eastern. Railway and the collieries. The South Eastern. Railway 
may therefore take up with the collieries con.cemed the question of 
e(11'ly completion. of the sub-grade work (incltading ballast) so that 
the Railway portion. of the remodelling work could also be taken. in 
hand soon. thereafter. 

RI:PL Y OF GoVJ:llNl.RNT 

In all the four cases referred to in the above recommendation in 
which sanctions have been held up with the Railways for more than 
three months, estimates have since been sanctioned and orders have 
also been issued by the S.E. Railway Administration to start the 
work in each case. The Railway Administration are also being ad-
vised to take up with the collieries cmcemed the question of early 
completion of sub-grade work (including ballast) so that the Rail-
way portion of the remodelling wOTk 'could also be taken in band 
soon -thereafter. 
1MimatTy of Rail\DClYS (Rt&il\DCly Board) O.M. No. 86-B(C)-EC/91, 

dated the 26th October, 1986]. 
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Beeommendation (Serial No. 41) Para No. 77 

While noting that some measuTes aTe being taken by the South 
Eastern Railway to ensuTe smooth and quick movement of perisJl-
.able tral/ic, the Cd'mmittee feel that the time taken fO'l' movement 
'of lime tral/ic to Howrah (4 to 6 days), fO'l' eggs to Howrah, Tata, 
DuTg and RaiPUT (3 to 7 days) and jO'l' grapes to HCYWrah (5 days) 
i. rather excessive and can be considerably Teduced. They would, 
therefO'l'e, suggest that efforts should be made to reduce the tTansit 
.time in these cases. 

REPLy OF GoVERNMENT 

The recommendation is noted. Every endeavour is being made 
by the Railways. to reduce the transit time and the steps already 
.taken have produced encouraging results. The measures taken in-
clude augmentation of brakevan accommodation on Mail and Express 
trains between Madras and Howrah, introduction of an additional 
Express-curn-Passenger train on this route from April 1966, and 
tightening up of schedules, enabling clearance of perishables in 
much larger quantities and more expeditiously. Frequent checks 
are being made at appropriate levels and cases of excessive transit 
time are pursued with a view to eliminating the sources of delay. 

[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-EC/81, 
dated the 26th October, 1966]. 

COMMENTS OF THE COMMITTEE 

The Committee would like to be informed by the end of the cur-
rent financial year about the reduction effected in the transit time 
as a result of the steps taken by the Railways. 

Recommendation (Serial No. 47) Para No. 79 

The Committee find that whereas loadings of iron ore from. 
Banspani fell shOTt of indents only during three m.:.>nths, trUeh 
8hortfalIa in the ca.se uf manganele are continued from months to 
month and only in F~ry, 1965, the indents jor wagons were 
met in full by the South Ea:rtern Railway. 

In mew of the fact that the handling facilitieB at the ViBakhG­
patnam Port have improved and the Port is in a poBition to take 
in mOTe wagons, the Committee would urge that no effort Bhould 
be spaTed jor Bpeedty 17IoOt1ement oj all the manga¥Be ore th4t ~ 
be offered to'l' ezport. The Committee feel that itB queBtion of fai­
lure to provide adequate number of wagon. for the export of man-
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ganese ore should be urgently attended w-Particularly in vieW 
CI/ a slump in the export of manganue ore and the an.:riety of 
the Government to boost the export. 

REPLy OF GOVERNMENT 

The recornmeJldation is noted. The South Eastern Railway bas 
already taken steps to improve the loading of Manganese Ol'e" for 
export via Vizag Port from the Barajamda area. During the year 
1965-66 the Manganese Ore loading from this sector increased by 
168 per cent compared to the previous financial year. During the 
first 2 months of 1966-67 all the Manganese Ore traffic offered for 
despatch by rail from the Barajamda Sector of South Eastern Rail-
way for export via. Vizag was moved in full and there were n() 
outstanding indents on 31.5.66. 

[Ministry of Railway. (Railway Boord) O.M. No. I6-B(C)-EC/91, 
dated the 26th October, 1966]. 

ReeommeMatioD (Serial No. 48) Para No. 8G 
The Committee nott> that the supply of wagons and loading of 

jute fetl short of indents during March, May au June, 1965, in the 
caae of Chittivalasa Mtll and during Febnulry, April AM MOfi. 
1965, in the case of NelimMla Milt. The ComnMttee Also note that 
the position regarding wagon supply has been gradually improving 
ajtef' June, 1065, And that there were no outmIndings at the end 
of September, 1965. 

The Committee hope that all the wagon.s indented for by the two 
Jute Mills would be promptly supplied hereafter. 

RI:PL Y OF GOVI!IIlORNT 

The recommendation is DOted. 
[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-ECj91. 

dated the 28th October, 1966]. 

Recommendation (Serial No. _) Para No. 81 

The Committee mggest that CGrejt&l. plamaing lhouW be doM by-
tU RGiltOClJl, while iYLtroduciftg Bo:r Wogou for ue by fii1feretat 
industries .so as to ensure that no "tIAlue ~ is CCI1AHd to 
tho small industrie3. 

REPLY OF GovI:moIDrr 

The recommendation is notecl. 
tJliftiatt"y Of Railloa!ls (RcriltDGy BocmI) O.M. No. ~B(C)-BC/91 •. 

dated the 26th Octobn, 1966]: 
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Bec~~endation <Serial No. 50) Para No. 82 

The Committee would urge the need for completion of the work 
Telating to provision of full basic amenities at Balpor Halt and 
Dugde stations on the South Eastern Railway accoTding to sche­
dule by March, 1966. 

REPLY OF GOVERNMENT 

The waiting halls at Dudge and Balpor are under construction 
and the work is expected to be completed in the near future. With 
the completion of these works all basic amenities would be avail-
able at these stations. 
[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-ECI91, 

dated the 26th October, 1966]. 

~commenclation (Serial No. 52) Para No. 84 
The Committee are not happy about the continuous shortfallS 

in the utilisation of funds allotted for provision of passenger amen.i­
ties on the South Eastern Railway. In this context they would also 
draw attention to the decision to raise the annual provision jar the 
Users' amenities on the Indian Railways from Rs. 3 CTOTes to Rs. 4 
'crores on the recommendation of the Railway Convention Com-
mittee. 111 order to ensure that this increased allocation for passen­
-ger amenities renders real benefits to the railway users, it is impe­
rative that the Railway Board should stress on all the Zonal Rail-
ways the desirability of utilising in full the funds allotted to each 
jor this purpose. 

REPLY OF GOVERNMENT . 
Instruct;ons have been issued to the Zonal Railways to utilise 

fully the funds allotted under the Plan Head 'Passenger Amenities'. 
{Ministry of Railways (Railway Board) O.M. No. 6S-B(C)-EC/91, 

dated the 26th October, 1966]. 

Recommendation (Serial No. 53) Para N,.. 85 
The Committee suggut that along with the improvement and 

provision of additional accommodation in the waiting rooms at 
KMTagpur, the South Eastern Railway may also look into the 
~uestion of making necessary 'improvements in the dondition of 
furnituTe and fittings in the retiring rooms there. 

REPLY OF GoVERNMENT 

The proposal of prOViding ad4itional accommodation in the wait-
ing rooms at Kharagpur is under investigation of the S.E. Railway. 
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As regards improvements to the furniture of the retiring rooms 
at this station, the S.E. Railway has already made arrangements 
for manufacture of furniture of standard design in their workshops 
at Kharagpur. 

(MinistT'JI of Railways (Railway BoaTd) O.M. No. 66-B (C) -EC /91, 
dated the 26th Octo,beT, 1966]. 

Recommendation (Serial No. 54) Para No. 86 

The Commtttee lUggelt that the Railway. .hould seek the help' 
of the State Governments concerned in getting the necessary sup-
plie, of f.O'WeT .0 that aI large a number of stations on the South 
Eaatern Railway 41 possible are electrified during the Fourth Platt 
period. Meanwhile, the Comm.ittee hope that the Railways would' 
see to it that proper lighting arrangements aTe made at all stations 
not yet eZectrified. 

REPLY 01' GoVERNKJ:NT 

Instructions already exist that wherever electricity is locally 
available at reasonable rates, these stations should be electrified 
and this work given top priority among 'Passengers' and other 
Users' Amenities. However, in the light of the Committee's recom-
mendation, instructions have been issued to the S.E. Railway 
Administration to carry out the above policy of the Government, 
during the IV Plan period itself. Proper lighting arrangements at 
non-electnfled stations wUl continue to receive special attention. 

[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-EC/91, 
dated the 26th October, 1966]. 

Recommelldatioa (Serial No. 55) Para No. 87 

Since the provision of .eparate .torage afT4ngement, for iftjlam.-
mabie materials ia one of the essential precautions against fire, t~ 
Committee would urge that such arrangemntB should be made at 
the Shalimar Goods Tenni1'l41 41 early 41 poaible. 

RBPt. Y 01' GovIIRNMDrr 

A covel'E'd shed at Shalimar Goods Depot for storap of danger-
ous \goods (which includes inflammable liquids and inflammable 
solids) has already been sanctioned and action is being taken ~ 
provide the shed as early as possible. 

[Miftist.", Of Raihoafls (RailWClfl Board) O·M. No. 66-B(C)-EC/91. 
dated the 26th October, 1988]. 



35 

Recommendation (Serial No. 56) Para No. 88 
The Committee hope that all the formalities in connection with 

the jinaZisation of the proposal to construct a double-storeyed 'build­
ing at the Shalimar Goods Terminal will be . completed expedi-
tiously and the construction work will soon be taken in hand in 
order to remove the congestion in the Canteen, the Enquiry Office 
tlnd the conidors in front of the Delivery Office, and to improve 
the amenities providt!d for the us,:"s. 

REPLY OF GoVERNMENT 

The work in connection with provision of a double-storeyed 
goods shed at Shalimar with covered area of 15,000 sft. in each 
floor including accommodation for office, lifts and chutes has been 
sanctioned at an estimated cost of Rs. 5.50 lakhs and included in 
the Budget for 1966-67. The outlay proposed for the current finan-
cial year is Rs. 2.50 lakhs. With the completion of the work the 
congestion in the goods shed will be eliminated and improved faci-
lities provided. 
[Ministry of Railways (Railway Boarll) O.M. No. 66-B (C)-ECj91, 

dated the 26th October, 1966]. 

Re~ommendation (Serial No. 57) Para No. 89 

The Committee are surprised to learn that an important Zonal 
Railway like the South ECl8tern Railway serving a metropolitan 
city has hardly any booking office within the city of Calcutta under 
its exclusive control and management except at Esplanade, where 
facilities are admittedly inadequate due to lack of accommodation. 
The Committee have reCl80n to believe that intending passengers of 
Calcutta, particularly the long distance Third class jPassengers 
requiring sleeping reservations, have to face considera'ble difficul­
ties in getting their reservations. The Committee feel that 
the facilities available even at Russa Road and Kidderpore City 
Booking Offices of the Eastern Railway in thi!l regcrrd are quite in­
adequate to meet the needs of residents of north, eCl8t and central 
Calcutta. The Committee hope that more city booking offices pre­
ferably under the direct control of the South Eastefn Railway, or 
at leCl8t cOfl.;ointly toith the Eastern Railway, should be opened to 
provide facilities lOt' reservation of berths particularly for the Third 
class sleeper berthl. 

REPLY OF GOVERNMENT 

In addition to the City Booking Office at Esplanade Mansions, 
which is under the exclusive control of the South Eastern Railway 
there are '1 joint City Booking Oftices at Calcutta which cater to the 
needs of passengers of both the Eastern and South Eastern Rail-
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ways. These are located at Cornwalis Street, Burra Bazar; Chow-
ringhee Square, Park Street, Kidderpore, Russa Road and Salkia 
(Howrah). \ ........ 

2. Ex~rience has shown that the administrative control exercis-
ed by the Eastern Railway over the 7 joint Booking Oftices refer-
red to above has not adversely affected. the interests of the travel-
ling public of S.E. Railway or, in any way, caused inconvenience 
to them. 

3. Regarding the inadequacy of accommodation at the Esplanade 
Mansions City Booking Office, it is pointed out that plans have 
already been finalised to provide additional space by the construc-
tion of a mezzanin~ Floor. &; a result the space available for 
reservation and booking will increase from 1365 sft. to 2657 sft. 
The work on remodelling these premises is expected to commence 
shortly. 

4. 'fhe Railway Administration consider that the physical loca-
tion and coverage provided by the existing City Booking Offices is 
adequate and no special advantage is likely to accrue to the travel-
ling public by the opening of additional City Booking offices whe-
ther they are controlled by the South Eastern Railway or by the 
Eastern Railway. 

5. It has to be emphasized here that the basic problem facing 
the two Railways in Calcutta is the total availability of accom-
Modation on trains and the allotment of reasonable quotas to each 
~ity Booking Office and not the number Booking Offices function-
ing in the City. The number of 3rd class sleeper berths available 
on different trains, their existing distribution amongst the City 
Booking Offices and the revised quota now allotted is shown in 
the .. nclosed statement (Appendix I). It will be seen that bulk 
of the quota for reservation of 3rd class sleeper berths has been 
kept in Esplanade Mansions City Booking Office, which is centrally 
located and where better supervision is available. It will also be 
seen that in the revised allotment, quotas have been earmarked 
for Kidderpore and Russa Road City Booking Offices practically in 
thf' case of all the trains. 

6. However, if even after the revision of the quotas as indicated 
in (Appendix I) the need for opening more City Bookipg Oftlces 
under the control ot either the South Eastern: Railway or the 
Eastern Railway is felt, necessary action in this regard will be 
initiated. 
[Mini3t1'y of RailwQ!ls (Railway Board) O.M. No. 66-B (C)-EC/91, 

dated the 26th October, 1966]. 
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BeeommendatiOb (Serial No, 58) Para No. 89 

The Committee would suggest that the Railways may consider 
the question of revising the quotas allotted to the City Booking 
Offices in Calcutta and to providing reservation facilities for more 
trains at these BOOking Offices. 

REPLY OF GOVERNMENT 

The quotas allotted to the City Booking Offices in Calcutta area 
have since been reviewed by the Railway Administration and revised 
wherever necessary. The Railway Administrations have, however, 
been asked to take further action as recommended by the Conunittee 
wherever traffic justification exists, by enhancing the existing quotas 
and by allotting quotas for trains for which such a facility is not 
available now. 

[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-EC/91, 
dated the 26th October, 1966]. 

Recommendation (Serial No. 59) Para No. 90 

While the Committee appreciate that there has been some 
improvement in the average time taken for settlement of claims on 
the South Eastern Railway, they note that the figure of 52 days for 
1964-65, is still much higher than the corresponding average figures 
of 31. 3 days for all Indian Railways. 

The Committee are also not convinced with the reasons advanced 
for the continuous fall in the number of claims cases disposed of from 
year to year during the last three years. The Committee feel that 
there is need for a special drive on the part of the South Eastern 
Railway to achieve the objective of expeditious disposal and clear­
ance of a greater number of claims cases. 

REPLY OF GoVERNMENT 

As a result of special steps taken, the closing balance of claims, 
which was 7,464 On 31st March, 1965 as against 6,296 on 31st March, 
1964, was brought down to 5,427 at the end of February, 1966. This 
was equivalent to 0.96 month's average intake. 

2. The special steps taken included:-

(a) Intensification of supervision on preparation, submissionl 
collection of Missing Goods Reports from stations. 
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(b) Collection of documents from c1airnants by d.eputin& 
responsible messengers in cases of delayed submission by 
claimants. 

(c) Disposal on merits of through (inward) cases of smaller 
value under Conference Rules where replies from other 
Railways were not received within a reasonable time. 

(d) Deputing inspectors in a number of cases for making 
independent enquiries on other Railways. 

(e) Intensification of claims prevention measures. 

3. Attention is also being paid to the quality of disposal~uick in 
time and correct and proper in procedure. 

The average time taken to settle claims, which was 116 days in 
1961-62, 90 days in 1962-63, 58 days in 1963-64, and 52 days in 1964-65 
registered a slight rise during 1965-66 (upto February, 1966) and was 
55 days. This set-back is attributed. to a large number of old cases 
settled in the current year. With reduction in the number of old 
cases, the average time is expected to improve. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

BeeommendatiOD (Serial No. 60) Para No. 91 

The Committee would suggest that the representatives of the Tata 
Iron and Steel Plant and the South Eastern Railway shou.ld discuu 
the question of settlement of claims cases stated to fbe pending with 
the Railway for periods varying from one to five years, at one of 
their co-ordination meetings so that the correct position is ascer­
tained and BUitable remedial measures are taken. 

Ri:PLy OF GoVElU04ENT 

As suggested by the Estimates Committee, the South Eastern 
Railway had a meeting with representatives of the Tata Iron and 
Steel Co. The meeting was held on 4th and 5th April, 1966. Re-
presentatives of Tata " Iron Steel Co. brought up 50 old eases 
which they said were still pending. These cases were discussed in 
detai1. In respect of some of them, repudiation decision already 
communicated was accepted by the firm. In respect of some others, 
they were requested to prove preferment of claims within the statu-
tory period. The rest called for a further probe. The matter is 
being further pursued. 
[Ministry of Railways (Railway BOCITd) O.M. No. 66-B (C)-EC/91, 
~ the 26th October, 1966]. 
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Recommeadation (Serial No. 61) Par. No. tz 

The Committee feel that the pooition regarding submission of mis-
3ing goods slips at HOWf'ah is stin far ff'Offl satisfactory and would 
urge that effective measures should be taken by the R~ilways to 
~re that the missing goods slips are expedifiously passed 011( to 
the South Eastern Railway by the st~tion authorities ~t HotDf'ah. 

REPLY OF GOVERNMENT 

The position in respect of Missing Goods Reports on the account 
of South Eastern Railway has considerably improved, in 'tibat the 
dosing balance of the outstanding Missing Goods Reports by the 
end of April, 1966 came down to 102 from 205 at the end of the 
previous month. 15 more ca~ were disposed of by 2nd May, 1965, 
leaving an outstanding of only 87 which are mostly current cases. 

As regards the time lag in the submission of Missing Goods 
Reports it is stated that the average time taken in the preparation 
and submission of the Missing Goods Reports during the month of 
March, 1966 was 18 days and it was brought down to 15 days in the 
Month of April, 1966. 

Steps have been taken to prepare the Missing Goods Report irrune-
diately after a consignment is delivered under qualified remarks. 
Difficulty is, however, being experienced in the preparation of Mis-
sing Goods Reports in respect of perishable consignments received 
in part and not accompanied with the relevant way bills, The 
Eastern Railway has been asked to report all such cases to the For-
warding Railways to ensure that the way-bills do accompany such 
consignments in future and it is hoped that with the implementatioD 
of these instructions the position will further improve. 

The Eastern Railway has been directed to post additional staff 
immediately to liquidate the arrears in the preparation of Missing 
Goods Reports within 15 days and communicate the progress made. 

{Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

Recommeadation (Serial No. 6Z) Par. No. t5 

Concedmg the fact that the increase in tr~fJic does have its effect 
on the number of cwims arising in respect of paTticu.wr commoditiel, 
:the Committee feel that the increase in cwims should not be diBpro-



portionateZy high as compared to the increase in traffic. In this COft-
text; they find that the number of tonnes carried and the earnings' 
derived from "Fruits and Vegetables, fresh" by the Sooth Eastern 
Railway have actually been going down during the last three years~ 
inasmuch as the tonne. carried jell down from 1. 5 lakhs in 1962-&-
to O· 7 lakh in 1963-64 and O· 7 Zakhs in 1964-65, and the system eam-­
ings drcrpped from R •. 38· 8 lakhs in 1962-63 to Rs. 17·1 lakhs in 1963-
64 and RB. 15· 1 lakhs in 1964-65. 

Since the perishable traffic booked from other Railways for sta-­
tiona on the South Eastern Railway may also affect the quantum of 
compemation claim. arising on the South Eastern Railway, the Com-
mittee feel that there is need for a further probe by the Rai&ways­
into this increase in compensation claims for perishables. 

If, in the light of such a study, the increase in claims fOUnd to be-
disproportionately high as compared to the increue in tra.ffic, special­
measure. should be taken by the South Eastern Railway to arrea'tl 
the increase in compensation claims for perishable. 

REPLY OF GOVERNMENT 

The figures of traffic carried and revenue earnings for the three' 
years 1962--63 to 1964-65, as referred to by the Committee, relate to 
goods traffic in fresh fruits and vegetables. The claims satistics in 
Question cover, however, both goods and parcels and the centre 
perishable traffic, including not only fresh fruits and vegetables but 
also fish, eggs, betel leaves etc. Figures of claims in respect of 
fruits and vegetables booked by goods train are not maintained, but 
to obtain an idea of the trend, figures for nine months from April 
to December, 1965, and corresponding period of 1964 were extracted_ 
from available records. 

2. While the decline in goods traffic in perishable is due partly-
to traffic gradually coming over to parcels for quiclter movement, it 
was noticed that the fall in the earnings in perishab~ (fruits and 
vegetables fresh) traffic was to be traced to a marked decline in some 
bulk goods traffic, like potatoes, which yielded considerab~ earnings 
and the incidence of claims in respect of which was marginal. As 
for increase in ~ number of claims, this registered a rise from m-
in 1964 to 824 in 1965 according to the compiled figures for the period 
April to December and the amount of compensation paid rose from 
Rs. 50,452 in 1964 to Rs. 87,529 in 1965. An analysis of these statistics 
has revealed that compensation paid on trafIlc received from other 
Railways was much heavier than that paid OIl local traftic and that 



it was showing a rising trend. In many cases the packihg adopted ~ 
by the trade was found to be below the standard prescribed under 
Railway Regulations and the deficient packing was presumably res-
ponsible for damage, deterioration and partial loss. Action has,. 
therefore, been taken in conjunction with the forwarding Railways-
to persuade the trading public to effect an improvement in the 
methods of packing and of marking and ensure proper labelling of' 
the packages containing perishables. 

3. In the case of local traffic also, constant efforts are being made-
to improve working and compensation claims in respect of local 
traffic have shown a downward trend. 

4. It may be mentioned that perishable traffic on this Railway' 
is moving to diverse new centres of industrial, constructional or 
business importance involving additional handling of traffic at vari-
ous junctions and repacking points enroute. The additional handling. 
enroute entails additional risk of delay and damage. Efforts are 
made to eliminate detention at junction/repacking stations and mar· 
shalling yards. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-Ee/91,_ 

dated the 26th October, 1966]. 

:Recommendation (Serial No. 63) Para No. 18 

The Committee note that as a result of various preventive measur­
es, the South Eastern Railway have been able to effect a reduction. 
in the amount of claims compensation. paid from year to year. They 
would suggest that since the Railways responsvbility has greatly 
increased from January 1962 on the assumption of common. carrier 
liability, the working of the clai1Tl3 prevention organisation. on. the 
South Eastern Railway should be further streamlined and the rail­
way staff properly educated through posters, pamphlets and circulars 
on the various implications of the assumption of this liability by the­
&dian Railways. 

REPLY OF GoVERNMENT 

The action taken by the Railway is briefly described below:-

(i) Educative:-

(a) Claims Inspectors have been directed t.) visit important 
stations regularly and explain to the staft the implica-
tions of the common carriers' liability and how to put a 
stop to the irregularities that give rise to C0411pensation 
claims; 
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(b) The periodical claims Bulletin has been reoriented. and. 
made more educative; 

(c) Periodical Claims Prevention meetings and seminars are 
arranged to educate staff on commercial matters and 
these are attended by the Dy. Chief Commercial Supdt.; 

(d) On the fiy-Ieaf of the Railways' Gazette, important 
features of the enhanced liability of Railways, changes 
in packing conditions, precautions to be taken to prevent 
theft, pilferage, damage by wet, etc., are explained for 
the guidance of the staff. 

r(ii) Curative:-

(a> Instructions have been issued to Security Officers and 
stat! to take eifectivoe measures to combat pilferage 
through panel cuts, etc.; 

(b) Staff responsibility is fixed for damage or deterioration 
due to delay in transit and in other suspicious casee, 
and action is taken against those found responsible; 

(c) Staff have been instructed to be more careful in making 
remarks on the Railway Receipts relating to non-com-
pliance with the packing condition prescribed. 

(iii> Preventive:-

<a) Claims statistics are analysed clause-wise and commo-
dity-wise and any station found responsible for genera~ 
ing a large number of claims in respect of any commo-
dity is tackled, when necessary, with the help of the 
R.P.F. and Vigilance Organisations; 

(b) A special team has been formed of the sta1f of the 
Claims Department and they keep under surveillance 
stations that are particularly bad in the matter of shed 
thefts. Where necessary, they secure the assistance of 
the RP.F. and the Vigilance Organisation too; 

(c) Irregular delivery on qualified remarks and violation of 
the instructions are suitably taken up with the staff. 

2. With the action taken, as indicated above. it is hoped that thing. 
Will improve. 

(Mimm" 01 RClilwClya (RailwCly Boord) O.M. No. 6S-B (C)-EC/91, 
dated the 26th October, 1966]. 
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Recommendation (Serial No. M> Para No. 100 

The Committee are not happy OVeT the South Eastern Railway 
losing a high peTcentage of claim.s cases in the Courts. 

It has been stated by the Ministry that in a good nuniber of cases 
decided against the Railway, claims were decreed for reduced 
4mounts. Thus, during 1963-64 and 1964-65, 1248 and 1117 suits res­
pectively were decreed for reduced amounts, yielding a net satring 
of Rs. 2,39,278 and Rs. 3,44,739, respectively. 

Since there could have been an element of inflation in the amount 
{)f compensation claimed by the parties, the Committee are dOUbtful 
whether the above figures of savings could be construed as real sav­
ings to the Railway and whether in the circumstances more serious 
attempts should not have been made to explore the possibility ~ 
settlement through negotiation which would also ha-ve obviated the 
botheration and consequent expenses of litigation. 

REPLY OF GoVERNMENT 

The observations of the Committee have been brought to the 
notice of the Railway specially and every effort will :be made to 
arrive at settlements through negotiation, before a suit is filed. 

{Ministry of Railways (Railway Board) O.M. No. 66-B (C)-ECj91, 
dated the 26th October, 1966]. 

Recommendation (Serial No. 65) Para No. 101 

The Committee are surprised that the South Eastern Railway do 
not maintain statistics of the cases in which the decisions already 
gi-ven by the Railway are reserved by the courts. They would B1Lg­
gest that a specific record be kept of the cases in which the parties 
go to the courts against the decisions already given by the Railways, 
the number of such cases disposed of by the courts and the number 
decided agai718t, the Railways, so that the judiciousness of the deci­
Bio7l8 of the RaiJ·ooys and the ejJecti-veness and seriousness of. the 
measures to de! ui those cases could Ibe adjudged readily and remi­
dial measures ·taken where necessary. 

REPLy OF GOVERNMENT 

Instructions have been issued to the South Eastern Railway, as 
also to other Railways, that records should be keot of the cases in 
which courts reverse the decision of the railway admmistration, and 
.such cases be carefully reviewed to see whether the court's judg-



ment went against the Railway because,its decision was not judicious 
or because the conduct of the case in the court was not well informed 
and effective, and, in either case, to take suitable remedial action. 

A copy of the letter addressed to Railways in enclosed. (Appen-
dix II). 

[Ministry of RaHway. (Railway Board) O.M. No. ~B (C)-ECI91, 
dated the 26th October, 1966]. 

Recommend.tion (Serial No. II) Para No. in 
The Committee would suggest that immediate steps should bt 

taken in consultation with the Eastern Rail1D4Y to'/' getting adequate­
floor space earmarked in the new building that is being constructed 
at Calcutta, to locate the Public Relations Organisation and other' 
Offices of the South Eastern Railway. Should that not Ibe possible, 
necessary action should be taken to have a separate building for the' 
South EClltern Railway in any other suitable locality toihtin the 
city. Pending availability of auitable accommodation in the com­
mercial area for the whole Public Relations Organisation of the 
South EClltern Railway, arrangements may be made to locate at least 
one officer of this O'P'ganiaation in the existing Public Relations 
OfJice of the Eastern Railway in the Esplanade Mansion or in anY' 
other rented accommodation in central Calcutta. 

REPLY OF GoVERNMENT 

Arrangements are being made to get adequate floor space earmark-
ed for the South Eastern Railway's Public Relations Organisation's 
office in the new 14 storeyed building under construction by Eastern 
Railway. 

Efforts continue to be made to find suitable otB.ce accommoda-
tion for the Public Relations Office of the South Eastern Railway in 
the commercial area, but, due to the shortage of office accommoda-
tion there, it has not yet been possible to find any suitable accom-
modation at a reasonable rent. There is not enough space available 
in the office of the P.R.O. of the Eastern Railway to accommodate 
the P .R.O. of the South Eastern Railway even with the minimum 
staff necessary. 
[Ministry of Railways (Railway Board) O.M. No. 6S-B (C'I-EC /91, 

dated the 26th Octobe1", 1966]. 

Recommendatin (Serial No. 61) Para No. lIS 

The Committee tmderstaftd that representations hat)(! f>een madt 
'&0 the South Ecutena Railway that the1"e ,hould be flO abrupt chcmg-



.es in th~ historic past practices regarding calculation of demurrage 
charges and that in the meantime payment of the demurrage charg­
.es at revised rates has been withheld by one of the Steel plants and 
.some other steel plants have been paying at the increased rate unde7' 
protest and have raised objections to the abrupt changes. The matter 
is awaiting discussion between the Railways and the steel plants. 

Considering the fact that steel plants constitute one of the prin­
cipal users of t~ Railway and that steel as a basic material few 
many end products shoutd not be -burdened with any undue charges 
leading to higher cost of production, the Committee would appr~­
ciate if the Railway Administration convene a conference of the re­
presentatives Of the steel plants with a view to settle the outstand ... 
ing points of difference. 

REPLY OF GOVERNMENT 

Railways fully appreciate the need for not .burdening the Steel 
Plants with any undue charges as pointe-d out by the Committee. 
Railways' repreSE>ntatives have on several occasions in the past held 
discussions with the representatives of the Steel Plants to settle 
points of difference. The South Eastern Railway is being advised 
to arrange for further discussions with the Steel Plants concerned 

'1:0 settle any points of dispute that may still be outstanding. 

IMinistry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

Reco~endation (Serial No. 70) Para No. 108 

The Committee feel that notwithstanding the initial cost involv­
-ed in the pilot scheme of posting one TTE for each bogie it may be 
worthwhile to extend the scheme to those sections which may be 
notorious for ticket less travel as such a system may have an over-all 
deterrent effect I)n ticket less travelling which has, apart from finan­
cial implication, a social and moral significance. 

REPLy OF GOVERNMENT 

The pilat sch~me referred to was introduced as an experimental 
measure for one year to start with to intensify ticket checking on a 
few 'bad' sections on each Railway where Tickf"tless Travel is ram-
pant. S.E. Railway have tried this scheme or. Kharagpur-Tata-
nagar and Kharagpur-Howrah Sections. This scheme is being ex-



tended further and will be tried on 'bad' sections one after another 
so that it will have a deterrent effect on Ticketless Travel 

[Miniltry of Railways (Railway Board) O.M. No. 66-B(C)-EC/91, 
dated the 26th October, 1966]. 

JIeeommeudation (Serial No. '11) Para No. 108 

The Committee would stress the need for organising special 
checks at least once in every five years to gauge the eztent of ticket­
less travelling on Indian Railways. 

REPLY OF GOVERNMENT 

The recommendation has been accepted and action is being taken 
for the revival of the Central Ticket Checking Organisation for six 
months for organising special checks to gauge the extent of ticket-
less travelling on the Railways. 

[MiniBtry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

Becommeadation (Serial No. 72) Para No. 111 

While the Committee do realise that the aim of departmental 
catering iI not to earn profit or revenue, they nevertheless feel that 
the Railways should not incur hea"'Y lossta on catering. The Com-
mittee would emphasise that the South Eastern Railway should not 
every time resort to the easy way of making up the losses by in­
creuing the rates but should make concerted efforts, such as pu~­
chase of foodst>uffa in bulk, tightening up of schedules of ingredients 
and economy in fuel, staff etc. to bring down the losses and so m41&Gf1e 
thing. that the service is not TUn at a loss. The Committee also feel 
that the South Eastern Railway should endeavour to provide not 
only an economical but also a quick and courteous service to the 
travelling public. 

REPLY OF GoVDNMENT 

Increase in cost of ingredients and of staff mainly accounts for 
the losses in departmental catering. South Eastern Railway have 
taken steps, with salutary effect, not only to minimise but also to 
elimiDate losses on departmental catering and at the same time to 
improve the quality Gf service, including prompt and courteous at-
tention. 
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Some of the measures taken to effect economy and . to improve~ 

the sales are mentioned below:-

(i) Revision of recipes and tightening up of the schedules of 
ingredients to make them more economic. 

(ii) Review of working of unprofitable units and reduction in 
estahlishment expenses by economy in staff. 

(iii) Constant check on the process of procurment and use of 
stores. .. '., 

(iv) Intensification of sales drives. 

(v) Introduction of popular items. 

Simultaneously with the steps taken to effect savings and to im-
prove sales, measures have also been taken to improve the quality 
of service, including prompt and courteous attention. 

The measures taken by the Railway have already proved success--
ful and in the quarter J anuary-Mareh, 1966 and onwards, there has 
been a distinct improvement in the trend of figures of profit and' 
loss, The Railway expects to appreciably reduce the quantum of' 
losses. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

RecommeDdatioD (Serial No. 73) Para No. 11Z 

The Committee would suggest that the South Easte1'n Railway I 
adminstration should ensure that the instructions regarding use of 
badges by the catering bearers are strictly enforced. 

REPLY OF GOVER.NMENT 

The suggestion has been accepted and necessary L'lSt.ructnons· 
have been issued to the South Eastern Railway Admi:nistration-
copy enclosed (Appendix III). 

[Ministry of Railways (Railway Board) O.M. No. 66-B(C)-EC/91,.. 
dated the 26th October, 1966]. 

RecommeDdatioD (Serial No. 75) Para No. 114 

The Committee note that while the capacity fO"" periodical over­
haul of Ite4m locomotives on the South Eastern Railway will be-
sufficient to meet the requirements at the end of the Third and' 
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!Fourth P141l3, the capacity has fallen sOOrt of requiremenisin. 
1965--66, i.e. at the end 0/ the Third Plan, in respect of tliesel loco-
motives at Kharagpur, coaches at Nagpur and in respect Of wagons 
in both the WorkBhops. The Committee hope the Ministry is seized 
. Of the problem and will take adequate steps in the matter. 

REPLY OF GOVERNMENT 

The observations/recommendations of the Estimates Commit-
tee have been noted. The problem is already receivin~ the atten-
tion of this Ministry and adequate steps have been taken in the 
matter as detailed below:-

Diesel Locos (B.G.) :-As many as 46 of these locos were put 
into service together in 1958-59. As they went into service simult-
aneously they are falling due POH together but it is neither ~si­
ble nor economical to plan 10 undertake POH of so many locos at 
the same time. Workshop capacity can only be set up for what 

. constitutes a steady load. It is, therefore, necessary that the POH 

. of some locos be taken in hand in advance of the due dates and in 
-the case of some locos it will have to be somewhat after the due 
date. In this way the 2nd & subsequent POHs will not bunch 
together as has been the case in the 1st POH. 

Workshop capacity for POR of diesel locos is in the process of 
being developed and is gradually being increased to 5 locos per 
month. It has reached the stage of 3 locos per month already. It 
is hoped to wipe out the arrears of POH by April, 1967. 

Wagon (B.G.) :-The percentage of wogons overdue POH at 
present is 5.2 per cent. To overcome the shortage of capacity for 
POH of B.G. wagons a new workshop sanctioned about two years 
ago is now under construction at Raipur. As an interim relief 
assistance from other Railway workshops has also been arranged. 

Coaches & Wagons (N.G.) :-The capacity in Nagpur workshop 
is expected to increase substantially under incentive conditions. 
Already the percentage of stock overdue POH has dropped from 
8.29 (on 31.3.65) to 3.34 (on 31.3.66) in the case of coaches and 
from 8.17 (on 31.3.65) to 5.98 (in 31.3.66) in the case of wagons. 
The extension of the incentive scheme in this workshop is being 
pursued. 

'{Ministry of Railways (Rail~a!l Board) O.M. No. 66-B(C)-EC/91, 
dated the 26th October, 1966]. 
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Jle:eOmmendatiOD (Serial No. 76) Para No. 116 

The Committee would suggest that the Railways may consider 
the possibility of greater assistance from workshops of other ZOftGI 
Railways, being made available to the South Eastern Railway tot' 
periodical overhaul of their wagons so that the number of wagon. 
overdue for POH repairs is considerably brought down, if not totally 
'Wiped off, and the available spare capacity in the Railway WorJc.. 
shops in. different Zones is also utilised to the fullest extent possi­
ble. 

REPLY OF GoVERNMENT 

The recommendation of the Estimates Committee is noted. It may 
be mentioned that necessary steps have already been taken to deve-
lop additional POH capacity for wagons of South Eastern Railway 
by setting up a new wagon repair workshop which is under construc-
tion at present at Raipur. Till such time as this new workshop is 
~ompleted and put into commission, arrangements have been made 
to afford necessary POH assistance for the wagons of South Eastern 
Railway by Central, Northern, Southern and Western Railways as 
a result of which overdue POH position of wagons of the South 
Eastern Railway has come down conSiderably. It has dropped from 
7·88 per cent on 30-9-65 to 5.2 per cent on 31-3-66. 

{Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

Recommendation (Serial No. 77) Para No. 116 

In regard to the South Eastern Railway's plans for increasing the 
capacity of the workshops during the Fourth Plan period, the Com.-
mittee suggest that a careful outline of the works Tequired to be 
provided may be drawn up and advance action initiated thereon so 
that the new schemes included in the Fourth Plan can be taken up 
.lor implementation w:thout avoidable delay. 

Considering the volume of traffic likely to be generated with the 
-expansion of the existing, and opening of new, steel plants, deve­
lopment of new mines and progressive industrialisation of rural 
and urban areaB, the Committee have no doubt that the Railway 
would C1B8ess theiT requiTements covering the Fifth end Sixth Plan 
periods also. 

REPLY OF GoVERNMENT 

1. With regard to workshop facilities required by the South East-
1!1'n Railway during the F:>urth Plan, necessary action has already 
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been initiated 1?y expansion of tb:e Kharaspw" Workshops and set-
ting up a new wagon repair workshop which is under construction. 
at Raipur. 

2. The recommendation that the South-Eastern Railway should 
expand its workshop capacity in keeping with the anticipated deve-
lopments of new mines, new steel plants and progressive indus-
tJ:ialisation of rural and urban aras etc., in the 5th & 6th plan periods 
is noted and action will be taken accordingly. 
[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91,. 

dated the 26th October, 1966]. 

Recommendation (Serial No. 78) Para No. 118 

The Committee appreciate that the South Eastern Railway Ad­
ministration is seized with the general problem of high average cost 
of POH repairs of locomotives at Kharagpur vis-a-vis workshOpS in 
other Zonal. Rallways, and are conducting a detailed study relating­
thereto. Since this detailed study is likely to take considerable time-
to be completed, the Committee suggest that pending availability of 
the re.ults of this atudy, the South Eastern Railway may take aU 
possible measures to keep down the average cost of periodical over­
haul of steam locomotives (B.G.) at Kharagpur which has been 
increasing from year to year since 1960-61. 

REPLy OF GoVERNMENT 

1. The detailed study into the problem of high average cost of 
POH repairs of steam locomotives at Kharagpur vis-a-vis workshops 
~ other Zonal Railways indicated that the principal factors responsi-
ble were, in brief, as follows:-

1.1. The existing procedure of converting the number of loco-
motives repaired into standard first class (or unit) re-
pairs on the basis of tractive e1fort and repair points 
does not adequately reflect the variations in the actual 
work content involved in the repair of steam locomo-
tives of difterent types, which may arise, inter alia, due 
to:-

1.1.1. Variation in the types and capacities of the locomotives. 
1.1.2. Signifleant cWferenees in the average age of the steam-

locomotives repaired due to variations in the number-
of overaged and low tractive effort locomotives based 
on different Workshop. 

1.1.3. Some Workshops undertake only POH while others 
undertab lOB ... 
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1.1.4. VariatioBs in operating conditions, viz. incidence of 
grades and curVes, tid water areas etc. which have a 
direct bearing on renewal of tyres, boiler tubes, re-
pairs to boilers etc. 

1.2. There are variations in ~verage wage rates not only from 
year to year but also from. Workshop 1;0 Workshop (due 
to city and compensatory allowances, night allc)wances 
etc.) 

1.3. Systems for compiling ~ uni,t c~t of repairs are not 
similar, the major differences arising from:-

1.3.1. Distribution of the cost of manufacture of spare com-
ponents for steam locomotives between Workshop and 
line reqUirements. 

1.3.2. Credit afforded for released materials. 

2. The detailed study indicated that the renewal of boiler tubes 
at Kharagpur was high. The reasons for this are ~ing investigated 
and the repair practi<!es for boiler tubes adopted are being specially 
compared with the practice on the other Zonal Railways. 

3. As the points brought out in the detailed study affect all the 
Zonal Railways, the issues are being considered in a study which is 
being conducted by the Eftkiency Bureau. This study concerns, 
inter alia, the procedure to be adopted to counteract the effect on 
costs of factors enumerated below, are beyond the control of Work-
shop Management and do not, therefore, really reflect their eftl-
ciency:-

3.1. Fixing a suitable primary unit of out-turn to allow for the 
variation in costs of repairs between locomotives of 
di1ferent types and capacities-by evolving suitable units 
based on the actual man-hour content of the work in-
volved. -, 

3.2. Variation in the maintenance and ~al over-haul 
policies and in actual service CO~"Olll. 

3.3. Difference in the actual costing practices and interpreta-
tion of ~ing pro(:edu.re ~y rna~ng ctq~ ~WatlC, for ;=aflJes ~d under-c~get 9n-co;st' and . '~Vr 

a.t. Credits for released materials. 

u. lmpp'~~OJl$ Qf ~ial .ru~tA' ~ PQR ~~ 
~lI!t~ '~a.1, ~dj~t4t. 
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3.6. Variations in layout, equipment, repair methods and prac-
tices in the workshops-by incorporating elements of 
'proforma on-cost' charges. 

4. Meanwhile, the South Eastern Railway Administration have 
already been advised to take all possible measures to keep down the 
average cost of periodical overhaul of BG steam locomotives at 
Kharagpur. 

IMin4stry of Railway. (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

Becommeadation (Serial No. 79) Para No. 11. 
'The Committee feel deeply concerned over the continuous drop 

:in tlte compliance performance in respect of materials, both pur­
-chw;e itema and wor~hop manufacturing items, aupplied to work­
.hops of the South Eastern Railway during the last three years. 

The Committee would stress that eoery effort should be made to 
feed the worksh0p8 in time with essential stores so that production 
is not hampered. In view of the present difficulties in obtaining im­
ported items on account of foreign exchange shortage, the Committee 
would suggest that the Ministry of Railways should have a close 
liaison with the Directorate General Technical Development and 
Minist1'y of Industry as also with private industries so as to locate 
indige'n.OUl sources of supply of substitutes therefor to the extent 
possible. The Committee hope that the Railway Board will formu.­
late a list of such materials in advance and try, in collaboration with 
the authorities mentioned above, to foster local production. 

REPLy OF GovERNMENT 

The compliance Performance is constantly watched by the Rail-
way Administrations and is also reviewed in the periodical meet-
Ings of the Controllers of Stores of the Railways with the Board, 
and remedial measures wherever necessary are taken to improve 
compliance performance. 

A development Cell has been functioning for some time in the 
Railway Board under the charge of a Joint Director for the purpose 
-of promoting the indigenous development of Railway equipment 
:and for giving technical and other advice to manufactures, especially 
for items being manufactured for the first time. This Cell works 
m close liaison with the Directorate General of Technical Develop-
ment and in fact, ~e Joint Director incharge of the Cell acts u 
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officio as Industrial Adviser Railway Equipment in the Directorate 
General of Technical Development. 

The Indian Railway Equipment Advisory Committee (with Re-
gional Committees at Delhi, Bombay, Calcutta and Madras) has been 
functioning since 1957. Representatives of engineering and manu-
facturers' associations including small-scale interests, State Govern-
ments and other Government Departments concerned are represent-
ed on these Committees. Two Members of Parliament are also mem-
bers of the Central Committee. The main function of these Com-
mittees is to advise on the steps to be taken for developing indigen-
ous capacity for Railway equipment which is imported or in short 
supply. The Committee have provided a useful forum for liaison 
with the industry and with other Goverrur.ent Departments con-
cerned. The Committees meet periodically and their proceedings 
have been valuable in the drive for indigenous development. 

For facility of potential enterpreneurs, particularly small-ecafe 
units, mobile show-rooms containing selected items of imported and 
short supply stores, have toured both the BG and the MG sections 
of the country during the last few years. 

A list of items of Railway equipment, imported or in short suP"' 
ply, giving information about requirements, value etc., has been pub-
lished in pamphlet form from time to time. The last edition of 
this publication was issued in 1963 and this is now being revised 
and brought ltptodate so as to indicate the Fourth Plan require-
ments. The new edition is expected to be published shortly. 

From the foregoing, it will be observed that the Ministry of Rail-
ways have been making special efforts, for some time, to promot~ 
the indigenous development of Railway equipment and have been 
maintaining close liaison with the Directorate General of Technical 
Development, other Government Departments concerned and with 
the Industry. These concerted efforts have been effective. and of a 
total of Rs. 320.23 crores worth of Railway stores purchs.sed in 
1964-65, Rs. 285.05 crores or over 89 per cent were from indigenous 
sources. The drive for self-sufficiency is being ~igorously pursued 
and it is expected that by the end of the Fourth Plan, imports will 
be confined to only a few items of a specialised or proprietary 
nature. 

[Ministry of Railways (Railway BooTd) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966] 
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The Committee would suggest that the Railways may maintain. 
close liaison. with the Hindustan Steel Plant. 80 as to ensure that 
cnpacity for production of railway equipment in these steel plants 
is fully utilised. 

REPLYOFGO~ 

The anticipated production of wheelsets from the Durgapur Wheel 
and Axle Plant, during a year, is ascertained from them well in ad-
vance and orders are placed so as to book their entire anticipated 
capacity. The Durgapur Plant send • monthly statement to the 
Railway Board indicating the details of the production against in-
dividual orders during the month and the balance outstanding 
against each order. From these statements it is possible to know 
the actual level of production at Durgapur. In addition, the Durga-
pur Plant have also, from time to time, been intimating their re-
vised production schedules for wheelsets. These are also taken into 
account in determining the extent to which orders are placed on 
Durgapur. Close Liaison has thus been maintained with the Durga-
pur Steel Plant arid it has been ensured that the entire out-put of 
wheelaets, as anticipated by them, from time to time, is booked so 
that no production capacity is lost. It may be mentioned that Durga-
pur had ,bout 12 months' load of wheelsets on 1.2.66, taking the 
average rate of production during 1965 which comes to about 2,000 
wheelsets per month. This included an order for 1476 Metre Gauge 
wheelsets, which was placed in 1963, and against which 1251 sets 
had still to be supplied. . 

2. Regarding fi$hplates the manufacture of this item was started 
by MIs. Hindustan Steel Ltd. at Durgapur, early in 1965. In Octo-
ber 1964 Hindustan Steel had advised that the newly erected ftsh 
plate plant would start production shortly and as this new plant 
was likely to have teething troubles, it would take sotne time for 
the- production to stabilise. They, therefore, requested the Railway 
Board to place orders for about 2,000/3,000 tonnes of ftshplates of 
60 and 90 lb. types. An order for 2,000 tonnes was placed on Durga-
pur, in April 1965, and it was indicated that a further order of 2,000 
tonnes would follow after satisfactory completion of the supply of 
the initial 2,000 tonnes. ntis supply has not, hOWever, been com-
pleted so far, even though in January 1965 Hindustan Steel had fur-
nished to the Rallway Board an annual production forecast of 5,500 
tonnes of tlshplates on sitlgle shift basis or 11,000 tomles on dottble 
shift basis. 
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3. As would be seen from. the above, close liaison is maintained 

hy Railways with HindUstan Steel Plants. The observations of the 
Committee are, however, noted. for guidance. 

{Min:stry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966] 

Recommendation (Serial No. 81) Para No. 121 

The Committee are glad to note that within a short period of 
jour years the incentive scheme in the Kharagpur Workshops of 
South Eastern Railway hl.r3 resulted in savings of average man-hours 
taken for periodical overhaul per standard unit to the extent of 
16'45 per cent in the case of steam locomotives, 44:6 per cent in case 
.of carriages and 38' 3 per cent in the case of wagons. After allow­
ing for the bonus payments ,to the men and the extra expenditure 
incuTTed to deal with the incentive scheme, the savings in man­
hours would represent a saving of about Rs. 3 to 31 ltLkhs per month. 
The Committee, however, hope that savings in man-hours per steam 
locomotive repairs will gradu.ally be raised to the standard ;·n the 
.case of carriages and wagons. 

REPLY OF GoVERNMENT 

The recommendation of the Committee is noted. 

IMinistry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966] 

BecommendatioD (Serial No. 82) Para No. 121 

The Committee have no doubt that the South Ea&tern RailwUt/ 
would take necessary measures to ensure that the programme of 
extending the incentive scheme to workshops other thaT. Kharagpur 
will be carried out according to schedule. 

REPLY OF GovERNMENT 

The recommendation of the Committee is noted. 

TMin'stry of Railways (Railway Boord) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 19681 

COMMENTS OF THE COMMl'l"l'IZ 

The Committee would like to be apprised by the end of the eur­
:rent financial year of the latest position regarding exte1l8ion of the 
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incentive schemes to the workshops of the South Eastern Railway 
other than Kharagpur. 

Recommendation (Serial No. 83) Para No. 1.2Z 

An apprehension was expressed to the stOO'll Group of the EBti~ 
mates Committee which wited Kharagpur in June 1965 that the 
amount of stipend paid to the non. Act trade apprentices in the 
Kharagpur Workshops might be brought down to· the level of the 
trade apprentices under the Apprentices Act, 1961. While the Com­
mittee are happy to note that the apprentice system in the Sooth 
Eastern as in other Railway Workshops has so 'long been u.'orkingi 
quite satisfactorily and the training given to the apprentices is also. 
of a high order, they feel that for efficient working of the Railway 
engineering service, the quality of training in the workshops shou.ld 
be maintained and the amount of stipend should. be 81J.Ch as would: 
attract better types Of young men and not discourage them to come­
CI8 apprentice trainees to Railway Workshops. The Committee hope­
that the Railway Boord will reconsider the question of reducing the­
,tipend to the new entrants 'lfter 29'h August, 1963, and will see if, 
within the provisions of the .' ppTentices Act, 1961, any higher rate 
of sti.pend-if not the old ra; c-can be given to the trade appren,... 
tices. 

REPLY OF GoVERNMENT 

The question whether a rate of stipend higher than that allowed 
to trade apprentices on Railways on the basis of the minimum laid 
down in the Apprenticeship Rules, 1962 can be granted to them is 
under consideration of the Ministry of Railways. 

[Mi.ft.iBtry of Rai1wafIB (Railway Boord) O.M. No. 66-B(C)-EC/91~ 
dated the 26th October, 1966] 

FU1tTm:It INI"ORMATION CALLED FOIl BY THE COMMITl'EIC 

PI~as~ .tate whether the question of granting higher rate of 
.tipend to trade apprentices on Railways has been considered by 
the Government. If 80, the action taken thereon may be indicated. 

[Lok SClbha Sec:1'etaritlt O.M. No. 4/19(6)-ECII/dated the 5th 
April, 1967] 

REPLY OF GOVI!:RNMENT 

While the Ministry of Railways were examining the question of 
Increase in the rate of stipend laid down in Apprenticeship Rules,. 
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1962 a notification (Apprenticeship Rules, 1966) reVlSlIlg the rates: 
of stipend was received. The whole matter has been examined de~ 
novo and it is expected that a decision in the matter will be taken· 
very shortly. 

[Min'stry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91,. 
dated the 25th April, 1967]. 

~ommendation (Serial No. 84) Para No. 123 

The Committee learn that the South Eastern and other Zonal 
RaiLways have got U.S.A. disposal machines and several such· 
machines are lying unutilised and even unpacked in some cases. 
They would suggest that a comprehensive suroey and inventory at 
all these machines lying in various Zonal Railways should be made 
at an early date. The Committee hope that after the compilation 
Of the inventory, it would be circulated to all concerned depart­
ments and units so that these machines may 'be put to us, if neces­
sary by cannibalisation and the remaining may then be disposed of 
as scrap. The Committee have noticed that in some places, such 
machines, some at them unpacked, have been occupying godown 
space which is already very limited. The Committee feel that 
steps should ha1)e been. taken some years ago to have the godown 
space releued. 

REPLy OF GOVERNMJ!:NT 

The process of putting the U.S. surplus machines into commis-
sion has been a gradual one. Some of these machines were more or 
less complete and there was no delay in commissioning them ... 
Others were deficient in vital components or required heavy re-
pairs or reconditiOning, and have had to be dealt with, turn by 
tum, according to the capacity for repairing and reconditioning 
such machines and also according to how urgently they were re-
quired for use. 

2. Out of a total of 1530 machin'es, 820 had been put into com-
mission by the end of 1962, and 305 more have been put into com-
mission since, making a total of 1125 machines. Effcrts to reclaim 
more machines out of the 405 now left over are continuing, but as 
the work progresses the machJ.n'es left over are more and more 
difficult to commission because of larger deftcinecyl of parts etc. 

3. A comprehensive survey of the machines left over has beren 
made and a list has been prepared, indicating briefly the. defects 
and de:6ci'eDcies etc. which are required to be attended to. Further 
concerted efforts are being made to repair and reclaim as many at 
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1he remainder as possible by all means including cannibalisation. 
'The balance may have to be scrapped after recovering usable parts. 

4. As regards occupation of storage space, this has been unavoid-
. able, as unless a machin'e is declared scrapped, it has to be protected 
against the effects of sun and rain. Care is, however, taken to see 
that these machines are stored in places where their storage causes 
the least inconvenience. 

5. After the initial rapid progress, the pace of commissioning 
these machines has been progressively slower. This is due not 
only to the very limited capacity of the Railway Workshops for 
reconditioning of machines but also due to the remaining machines 
being more deficient of parts and in worse condition. It may at 
the same time be mentioned that the process has not yet come to 
an end and efforts are continuing to commission as many of the 
balance of machines as possible. 
[Min:stry oJ Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 

dated the 26th October, 1966]. 

Reeonnnelldation (Serial No •• ) .. ~ Mo. '116 

The Committee note that in the first year of the . Third Plan, the 
utilisation of funds for constru.ction of staff quarters on the South 
Eastern Railway was far below the allotment, i.e. Rs. 43 'Lakhs out 
of Rs. 158 laIC;u:. ··-d that in the secOfld year also the utilisation was 
somewhat lower than the allotment. The Committee, however, find 
that this shortfllll has been, to a great extent, made up in the last 
three years of the Third Plan. period, but still lea1'ing an unspent 
amount of Rs. 125 lakhs for the Plan period as a whole. The Com­
mittee feel that in the matter of provision of residential quarters to 
their staff, there is need for better planning and more energetic 
efforts on the part of the South Eastern Railway as this, part from. 
providing an amenity to the staff, has almost a direct bearing on 
their efficiency. The Committee hope that the tempo of construc­
tion of quarters wilt be stepped up duriftg the Fourth Plan period 
and the funds allotted for the purpose will not Temam unutiwed. 

REPLY OF GovIItN'MmT 
The Railway Administrations have been advised to make every 

effort to see that the funds allotted every year for the purpose of 
construction of quarters are not left unspent as the provision of 
aecommodation is an amenity whieh has a direct beeriBg on staff 
eftlclency. 
[MiftUtry of RcdltDCIJI (RailtDay Board) O.M. No. ~B(C)-EC/91, 

dated the 28th Octobe-r, 1988]. 



'Blteomillendation (Seri81 No. 86) Para No. 128 

While appreciating the special efforts mode by the South Eastem 
Railway to step up the recruitment of Scheduled Tribes Candidates, 
the Committee now t1ust there are still a number of vacancies in 
the posts reseroed for such candidates. They would suggest that the 
..selection of candidates from the panels furnished by the Railway 
Service Commission may be expedttiously fitUilised by the Railway 
so that the heavy shortfalls in the recruitment of Scheduled Tribes 
.candidates are considerably reduced at an early date. • 

REPLy OF· GoVERNMENT 

The recommendation of the Estimates Committee has been 
brought to the notice of the South Eastern Railway with instruc-
tions to expedite action thereon. The Rail way Administration has 
taken expeditious action and offered appointments to most of the 
Scheduled Tribes candidates on the panels furnished by the Rail-
way Service Commission. But only 70 per cent of the candidates 
who were offered appointment have joined the posts. This has, how-
ever, brought down the shortfall in the recruitment of Scheduled 
"Tribes candidates. 

Difficulty is being experienced in the case of recruitment to tech-
nical categories on account of the dearth of qualified candidates be-
longing to Scheduled Tribes. Nevertheless, efforts are being made 
to recruit as many Scheduled Tribes candidates as possible, especial-
ly by exercising special powers vested in the General Managers. 

"[Ministry oJ Railways (Railway Board) O.M. No. 66-B (C)--EC/91, 
dated the 26th October, 1966]. 

Ret!oftlmendation (Serial No. 81) Para No~. 129 and 130 

The Committee are constrained to note that the shortfalls 11'1. 
refresher training to the staff of the South Eastern Railway were 
d8 high as 77% in the case of Deputy Chief ControlJers/ControUers, 
4()% in the case of drivers and 38% in the case of firemen. The 
Co'mmitt~e in this connection, would like to invite the attention of 
Government to the finding of the Railway Accidents Committee 
(1962) that out of the dri'l't!rs held responsible for causing accidents 

during the taBt five years, 55 per cent were such IU had not attended 
any rejtesher course within fit1e yean prior to the date of acci­
dent. 

!'he Committee attach great Importance to refresher t1'aining 
.bring ~ed 10· d~8 and technical traffic 8tttff on the grounds 
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of efficiency and Btl/ety, and they would urge that et&Brgetic stepS' 
shou.ld be taken 'by the South Eastern Railway to clear the backlog 
as quit.:klll as possible and eliminate all such factors as come in the 
way of the operating staff availing themselvu of the .,.efresher 
training on the due dates. 'I'he Committee hope that the South­
Eastern Railway realise the importa.nce Of the refresher course 
which they have initiated some cost and will take proper steps 
to ,ee that the course is being properly utilised. 

REPLY OF GoVERNMENT 

On the S. E. Railway, the position in respect of drivers has 
improved consid'erably. The position regarding firemen and guards 
has also improved. The total number of staff still due for Ref· 
resher Courses as on 1-4-66 is as under:-

Category 

SMSIASMs' 

Guards 

No. due for Refresher Course 

177 

C'..abinmrm ILevermen 'Switchmen 449 

Drivers 

Firemen 

Shunters 249 

To Uquidate the above shortfalls, the Railways are taking the 
following steps:-

(i) the vacancies arising from the enhancement in the leave 
reserve percentage have since been filled up and the 
remodelling works are expected to be completed shortly. 
when it will be possible to send more staff for Refresher 
Courses; 

(ii) endeavour is being made to build up a reserve of trained 
men in the lower categories so as to avoid any diftieulty 
in sparing the technical staff of promotional categories; 
and 

(iii) the progress of Refresher Courses in all important 
categories is being watched by the Divisional Superin-
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qmdents in the Divisions and by specially nominated 
officers in the Headquarters. 

{Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

Recommendation (Serial No. 88) Para No. 133 

The Committee are glad to note that the Railways have taken 
prompt action on the lines suggested by the Committee in their 
earlier reports for expediting disposal of cases relating to settle­
-ment of pension, provident fund and gratuity dues Of their employees 
and that there are no cases pending for more than two years on the 
South Eastern Railway. The Committee hope that vigorous efforts 
-will continue to be made by the Railway for expeditious disposal 
".pi 81LCh cases so that each retiring employee gets his dues settled 
.within six months of retirement. 

REPLY OF GoVERNMENT 

The o~rv'ations of the Committee are noted. All Railways 
have again be·en instructed to ensure that all cases of final settle-
ment are expeditiously dealt with and a regular watch kept on 
their prompt disposal so that each case may be settled before it Is 
six months old. 

{Ministry of Railways (Railway Board) O.M. No. 66-B (C) -EC /91, 
dated the 26th October, 1966]. 

Reeommendation (Serial No. 89) Para No. 134 

Although constituting only 10.5% of the total route kilometrage 
-of the Indian Government Railways, the South Eastern Railway 
accounts for about 17.8% of the total contribution of all the Zonal 
Railways towards the dividend paid by the Indian Railways to the 
General Revenues. This Railway has also been a'ble to achieve the 
best operating ratio amongst all the Zonal Railtoays, the figures 
lor the year 1962-63 and 1963-64 being 62.74 and 62.65 reapectively. 
During t~ decade immediately following the reformation. of this 
Railway as a separate zone, there has been a ,~loB.aZ iftCTease in 
the work-load of this Railway on account of the rapid indtL8trialisa­
tion. and development of thil region. The Committee are glad to 
"ftOte that btl and lm'ge the South Etlltern Railway. has been able to 
hc1Mle the lOork efliclently and economlicaUy. 



Noted. 

qs 
~yo:r~. 

[lIfiniBtry of Railway. (Railway Boarel) O.l'tf,. No. ~B (C)-ECI91~ 
dated the 26th October, 1966]. 

~ODUPeDdatiOD (SeRal No. 90) FaI'a No. 136 

The Committee note tha.t the South East~rn RailwaY h4$ embar;k-
eel on a number of modernization programmes and ~n 
.cheme. with a view to meet the growing transport neeq, of the 
region it Berv€'~. The switch-over from stecrm to diesel and electric 
tracticm, doubling of lines, introduction of modern electronic sig-
nalling devices and remodelLing of yards and stations are going 
apace. It is gratifying to note that aU these jobs ar~ being carried. 
out without any dislocation of traffic and interference with_ normal 
work. The Committee hope that in the: years to come the South. 
Eastern Railway, by careful and thoughtful planning and by ad0p-
tion of the latest techniques in the railway transport system, will 
nat only maintain its present ~l of efficiency but also render bet-
ter and speedier service to the public. 

REPLY OF GoVERNMENT 

)rated. 

[Min;stry of Railways (Railway Board) O.M. No. 66-B (C)-iC/9t, 
dated the 26th October, 1966]. 

Recommendation (Serial No. '1) Para No. 134 

The Committee feel that due to historical reasons and its late 
acquisition by the Government, the South Eastern Railway ha.B 
been handicapped in matters like its oton terminal facilities, work­
ahpp :facilities, city-'boo1cing facilities, printing p"e88 etc., but for 
~" iii perlormance would hAve been bette?' mn. Handicaps 
of tm. nature have dwrir ejfed oa the u.sft'8 and tile -fJ, and should 
then/o"e .,. ~ 

~YO"Go~ 

Every effort is being made to remove ~e hand.ica~ m'elltion~ 
by the Committee and detailed position in respect of each of tb~ 
is ~yen below:- .' 

1. 'l'ef'miRaJ FcadlitieB: It has already been suhmitted. to the 
Committee, .. would be obaerved from Pva IS of their report that 
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construction < of a separate terminal station for S. E. Railway at: 
Calcutta within a reasonable distance of the city is almost bnpossi-
ble, for want of adequate space required for such facilities, and' 
that after the completion of the remodelling of Howrah station, now 
in progress, terminal facilities would be adequate for both the 
Eastern and South Eastern Railways for the next 10 years. In 
accordance with the Committee's Recommendation No. 20, the 
Planning Commission has already been requested to ask the Study 
Team appointed by them to examin'e the question of enhancing the' 
terminal facilities on the eastern Bank of the Hooghly in all its re-
mifications, and if it is found by the Committee that the location 
of such terminal station is feasible and nec'essary, it will be consi-
dered what further action would be appropriate. 

2. Printing Press: Sanction for establishment cf a printing 
press at Kharagpur at an approximate estimated cost of Rs. 79.39' 
lakhs has already been accorded and the wo,"k is being taken up by 
the South Eastern Railway. 

3. City Booking Offices/Agencies: Most of the important towns 
and cities served by the S. E. Railway, namely, Cuttack, Puri, 
Ranchi. Rourke1a, Raipur, Bilaspur, etc. already have City Booking 
Offices! Agencies to cater to the need of the travelling public. 

So far as Calcutta is concerned, the jOint city booking offices of 
Eastern and South Eastern Railways are located in different paris 
of the city as also Howrah. These arrangements are considered 
adequate to meet the present demands. 

4. Workshop faci.lities:- Apart from certain improvem~nts in 
Kharagpur shops which have been sanctioned, a new wagon work-
shop at a cost of about Rs, 6 crores has also been sanctioned and' 
the same is under construction at Raipur. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91 
dated the 26th October, 1966]. 



CHAPTER m 
-RECOMMENDATIONS WHICH THE COMMITTEE DO NO DESmE 

TO PURSUE IN VIEW OF THE GOVERNMENT'S REPLY. 

Recommendation (Serial No.4) Para No. 10 

The Committee are unhappy that the narrow gauge sections of 
!the South Eastern Ralilway as also of other Zonal Railways aTe 
·incurring heavy loBBes from year to yeaT. The Committee also 
note the difficulties of the Railways to convert the narrow gauge 
liner into broad gauge or to close them down on account of the 

-inconvenience likely to be caused to, and the opposition from. the 
travelling pubLic. While the Committee appreciate the steps so far 
taken by the South Eastern Railway to improve the etJiciency of 
the working of its narrow gauge sections to bring doWn the losses, 
they auggest that the question of their continuance 01' closure or 
·converting them into broad gauge may be re-examined in the light 
-of the recom.menda.ti.ons of the Committee on -Transport Policy and 
Coordination. As the Committee realise that narrow gauge rail­
toays are always likely to be losing concerns and also not likely to 
provide adequate transport facilities, the Committee feel that ul-
timately broad gauge lines may have to 'be introduced in the areas 
-aerved by the narrow gauge railways. So, the Committee would 
urge that a phased programme should be dTawn up for extension 
-of the broad gauge tines to those areas except in such areas where 
for physical and geographical reasons broad-gaug:ng may not be 
:po.rible. 

In this context. the Committee would like to suggest that the 
-question of extending the Ranchi-ChandTapura section up to PuTtLHa 
may be considered by the Railways so that the present narrow 
gauge line to Purulia may be converted into broad gauge. 

REPLY OF GoVERNMENT 

In considering the future of the existing narrow gauge lines it 
is necessary to bear in mind that most of them were constructed 
to meet local transport needs at a time when road transport had 
not developed sufficiently_ These lines have played an important 
role in the development of a rural economy but in the wake of 
Increased economic activity and the development of speedi'er road 
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transport the traffic on these railways has suffered some set-back., 
resulting in losses. 

The economic liability of any narrow guage line cannot be 
correctly assessed by analysing its performance in isolation from 
connected broad gauge or metre gauge lines. In some cases the 
narrow guage lines themselves might be lightly used, but the traffic 
interchanged with the contiguous gauges may be making an impor-
tant contribution to railway earnings. A good proportion of the 
traffic dealt with on the NG sections either originates from or ter-
minates on the adjacent broad or metre gauge sections or, in other 
words, is long distance traffic and contributes more to railway 
earnings than the share of earnings of the NG lines themselves. 
Conversion of such lines to a broader gauge may not however, in-
crease earnings; capital cost of these lines will on the other hand 
go up and the percentage return on it go down further. 

Some of the narrow gauge lines are situated in hill areas, where 
due to geographical and technical reasons a wider gauge is not 
feasible. In some other cases, roads run almost paraUel to the N .G. 
lines and the existing and prospective passenger, parcel and goods 
traftlc is so small that it can easily be carried by road and the losing 
railway lines could be closed down. 

It is not practicable for these reasons to adopt a uniform policy 
with regard to the continuance, closure or conversion of N.G. lines. 
Each line will have to be considered separately and the resultant 
likely implications and repercussions examined. The recommen-
dations of the Committee on Transport Policy and Co-ordination 
are being examined by the Railway Ministry and appropriate action 
will be initiated In the light of the final decision taken on these 
recommendations. 

With regard to the Estimates Committee's suggestion for ex-
tension of the Ranchi-Chandrapura section upto Purulia, it is 
stated that Engineering and Traftlc Surveys for the conversion of 
the Purulia-Kotshila N.G. section have been carried out and the 
survey reports are under examination. The financial return anti-
cipated on the investment necessary for the conversion is very dis-
couraging on an investment of Rs. 1: 28 crores the return anticipated 
is only 1:09 per cent in the 6th year and 1:56 pel' cent in the 11th 
year after completion of the conversion. 
[Minutry of Railways (Railway Board) O.M. Nil. ~B (C)-EC/91, 

dated the 26th October. 1966]. 
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....... : Becommaadation (Serial No. t) Para, Ne. 14 

The Committee understand that at a meeting Mld. on the -'!Jt-h 
October, 1962, at which the Tepresentatives of the RaiLway BoaTd, 
Mln.iltTy of Transport and the Government of Orissa were, pTese:nt, 
it was agreed that the Nl1yagarh-Banspimi'aTea must ,be connected 
6y 'rail With Paradeep passing through the Tomka aTea and that JOT 
tJUzt pU1"pOse the entire railway line from Banspani to Paradeep 
.hould.: be included as a priority scheme in the Fourth Plan. 'The 
Com.;nittee would like in this connection to refeT to the Tecommenda­
ti6n. made by them in thetr Seventieth Report on the Ministry of 
TrlmlpOrt-Paradeep Port (1964-65) to the effect that for the deve­
lopm-mt of a Port of the size of PaTadeep, Tailway communicatjon 
ni:ay bedeiirable. ' -, 

,_ ,N01!J that, the Paradeep Port has been taken over by the CentTal 
G(ri)ernment tQ be operated as a major pOrt, the Committee ~, that 
the scheme of providing a rail link for Paradeep will be proceBBed on 
q priority basil and a definite pro~mme drawn up for implemeilta­
~ SO that there may be no hold up in the development 1Jf. Paradeep 
(If II major port for want of a rail link. 

lU;PLy OF Gov!:RNMENT 

~:. Th.~ ProPosal for a rail link from Banspani/Nayagarh area to 
Paradeep Port is under consideration in the context of export. of iron 
ore ~om Nayagarh area via Paradeep Port. South Eastern Railway 
have recently carried out Preliminary Engineenng ~ Traffic sur-
veys for a broad gauge new line from Banspani to Par,adeep Port 
tQuc:b1ng Nayagarh and Tomka/Daiteri iron ore areas. Various ~ 
~tives SIlchas a connection from Barsua (on the -recently, built 
Kowkela-Barsua line) to Talcber and a link from CuttackjBerang 
to, Paradeep Port have been suggested and these':Me' beiilg investi-
gated. The relative merits of the alternative links -have to be exa-
mined to decide on the most suitable link to Paradeep Port which 
~ involve the least investment and maximuD) gain. The mining 
~vestigations at Nayaprh end have not yet been completed and the 
cXmpletion of this detailed e,qllQration is vital· for 'decision making 
on the construction of a new rail connection. . 

,The proposals for new lines to be 'taken up in the Fourth Plan 
aft yet to be flnaUsed. Inclusion of this line in the Fourth· Plan 
is -dependent on the results of the investigations that are being ear-
lied out, the availability of funds and the priority this line will me-
rit among various proposals for new lines in the Fourth Plan. -.. 
[lfiftimy of RclUwG1/B (RailtDClll Board) O.M. No. 66-B (C)-EC/tl. 

dated the 26th October, 1966]. 
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RecommeadatioD (Serial No. 21) Para No. 37 

The Committee feel that the formulation of development plari.S' btl 
the'Rooways on the baN of normal increcue of traffiC in CalC1lttCi 
during the next ten years may not be adequate to meet tM situation, 
since the problem is groWing into serious di'rMnri<>nB; aM invest .. 
ments on. a considerable scale are envisaged. The Committee tDOUld 
thet"efore urge that the Railways should make 11 -proper1J.lSessme7!t 
of their Tequirements of land, bridges, etc. for thei-r expan:ston lind 
remodelling schemes in the Calcutta' QTea on a long tenn basis since 
the problem which is considered as difficult of solu.tion today would' 
become more complicated and formidable with the pa.s8age of time 
and ultimately defy all possibilities of solution. 

The Committee would like, to stress that the problem. uf"n­
stcmof Sealdah and. Of diverting 1'n01"e long diltclnce trClim to the· 
Sealdah side wasbeiftg considered for some decades; but if the Rail-
1D4ys had taken. some potitive decision some years ago, wh~ thp,' 
BCllly Bridge was constructed and when the areas around SeaJd4h: 
were not heavily built in, the expansion scheme of Sealdah . .aide 
would have been much easier. For a fast growing city Wee Cal­
cutta, the traffic problem requiTes a IC>1lg term solution.' .... .' .... 

The Committee are not able to appreciate the contention uf the 
Mmirtty that diversion of long distance traim to SeClldGh -wou.td !Je. 
i~ven.ient for passengers from Sou.th Eastern. Railway who ha:"e 
to dill:n.ge to Ecutern. Railway traiTl.B at HO'W'rah and vice versa. T~ 
Committee feel that with the construction of the Andul-Dankwnf'1~nk,­
Da~ni will be in II poaition to provide faciUtie. for the chtr.nge over 
from one to the other Zonal railway through the di~liO" 'of long 
dbtan.ce train.s to the eastern. side of the Hooghly, if of Course Dan­
kuni' is properly det1eloped to cope with the increaaing trafftc. 

In that context the Committee would like to urge upon the Rail­
WIIys to take up the i8sue of finding more law TJ.ecrr the Sealdah 
Station. with the State Government who, they understan4 might be 
permaded to remove the Sealdah Court building a1ld Borne other re­
sidential buildings now situated in arecu ad;acent to t.he Sealdah 
Station. The Committee would also like the Railways to explor.e the 
pombility of vacating the KathgodGm areas given on leQ.te to private 
timl>er m~rchants. They feel that the Government should m.ake a 
.erio!u attempt to Bee if the areas mentioned above, can be made 
available for the expanston of coaching facilities on the Sealdah ride. 



REPL l' OF GoVElllOoBBT 

The transportprolblem of Calcutta is a very complex one and·has 
to be tackl£d on an integrated basis. Unilateral action on the part 01 
the Railways alone will not be of much help. The Railway Ministry 
believe that the recently constituted Study Team will examine the 
entire question in de,tail. A copy of this recom~tion is being 
forwarded to the Study Team for careful consideration in the context 
of the whole transport problem of Calcutta area. Appropriate ac-
tioo will be taken. on. receipt of the report of the Study Team. 

[Min.iBtry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91. 
dated the 26th October, 1966). 

FURTHER INFORMATION CALLED FOR BY THE COMMI'n'EE 

. Please state whether the question of formulation of development 
plana for solving the transport problem of Calcutta has been examin-
ed by the· Study 'I\!am. U so, a copy of the Report of Study Team 
may be furnished and the action taken thereon by the Government 
may also be indicated. 

[Lok Sabha Secretariat O.M. No. 4/19 (6)-ECIl/66, dated the 5th 
April, 1967] 

REPLY OF GoVERNMENT 

The Study Team on Metropolitan Transport, commonly known as 
~ Metropolitan Transp~rt Team, was set up by the Planning Com-
mission (Committee on Plan Projects~ This Committee was to gift 
priority to the immediate transport problems of Calcutta. The Com-
mittee is now arranging for the feasibility surveys of:-

<a) a new section of the railway line from near Dum Dum to 
Princess Ghat; 

(b) a new section of the railway line from near Dum Dum to 
serve the growing Salt Lake suburb under deveJopment; 

and 

(c) a ~id Tr8JlSit System (either underground or eleva1ed) 
running from North to South and from East to West. 

This Committee will, in the course of time, go into the other 
transport problems in Calcutta. The report of the team has not yet 
been received. The Railways are providing assistance to the Metro-
pOutan Transpor:; Team by providing the necessary survey person-
I\~ equipment IUld stores for the two feasibility surveys referred 
to in items (8) and (b) aoov(' 



These two surveys are being undertaken undler the aegis of the 
Metropolitan Transport Team. The nature of arrangement for car-
rying out the feasibility survey for the Rapid Transit System is 
under consideration of the Metropolitan Transport Team in consul-
tation with the various agencies concerned, such as Planning Com-
mission, Ministry of Railways, Government of West Bengal etc. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-ECI91. 
dated the 25th April, 1967]. 

Recommendation (Serial No. %4) Para No. 37 

the Committee would like to mention that a metropolitan city 
of the me and complexity of Calcutta should have more than one 
terminal stat;on and that if in 'between the main city and the main 
terminal station there is only, one or even two bridge connectionl 
over a riV1?T, there are bound to be consequent difficulties w the 
passengers. The Committee hope that the Railway Board would t", 
to tackle this problem in collaboration with the State ~ern.ntent. 

REPLY OF GOVERNMENT 

The Deveiopment schemes which are' being undertaken at How~ 
rah such as remodelling of the station, extension of platforms, in-
stallation of route relay inter-locking etc. are considered. adequate 
for traffic to be dealt with at Howrah for about next 10 years. There 
is, therefore, no proposal at present to provide additional teJrminal 
yard facilities at CalcU'·. ta, but the posi:tion will be reviewed from 
time to tOme as traffic develops. In fact the solution for conges1ion 
on the Howrah Bridge is not thE' provision of additional terminal 
yard facilities. Congestion on this bridge is due to various re&.sOIl8. 
It will·be seen from the answer to Recommendation No. 19 that the 
matter is receiving attention at the hands of the Calcutta Metropo-
litan Planning Organisation. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October, 1966]. 

IIeeomJneJadati ... (Serial No. 38) Para N •. ~ 

In view of the fact that mo_ of the existing traim between How-
rah and Delhi are not only over-crowded but at tm'II rate take about 
30 to 35 hours to cover the distance, the Committee would lugge.r 
that the Railways may continue to gauge the traffic and couider the 
feasibility of introducing Cln additional tTainjrom Howrah to Delhi 
via Kharagpur, Adm and Gomah to enable the pa8Benger, comi1lg 
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. from. Oriaa.-Bicie to entrcin a.t Kh4ragpur imtead ''Of ·hatnn~ to tY"avel 
4U the way 14.pto HOf.Of'Oh. 

RIlPL Y OF. GOVI'BNMENT 

. Traftic justification does not, at present, exist for running a train 
for passengers' from stations in Orissa travelling to and from Delhi. 
Illtroductiort of a direCt train betW'een· Howrah and Delhi 1M Kha-
ragpur, Adra and Gomoh is also not feasible for want of line capa-
city on sections enroute, such as, Howrah-Kharagpur, Ghaziabad-
Delhi etc., and lack of ~rminal facilities at Delhi/New Delhi. ~ 
sides, introduction of such a service will not be popular for through 
passengers travelling between Howrah and Delhi in view of the 
payment of extra fare and longer journey time. The passengers 
from Orissa area will still have to travel by connected serviceS upto 
Kbaragpur from wheore only they will be able to avail of tlhe sug-
gested serviCe. . . , 

For . the convenience c:4 through. passengers between Delhi and 
Bhubane6W8.l', the Capital of Orissa, a composite first and third class 
through service coach has been introduced with effect from 19t 
April, 1966. 11iQ Kharagpur, Adra and Asansol. This coach is being 
hauled by Nos. 7/8 Puri-Howrah Expresses, 351/352 Kharagpur-
~ Passengers, 17/18 Pathankot Expresses and 85/86 Asaam 
Malls.. Should, however, sufficient traffic develop to justify a direct 
train from Orissa to Delhi, introduction of such a train from. Purl 
.to .. Delhi vi4 Kharagpur, Adra and Gomoh will be duly considered, 
. subject to availability of resources by way of line capacity, rolling 
stock etc., 88 that would suit the needs of Orissa passengers better 
~han 8. train from Howrah to Delhi via Kharagpur. 

It is,' therefore, regretted that the recommendation ot the Esti-
mates Committee for the introduction of a train from Howrah . to 
Debli via Kharagpur is not acceptable. 

[Mi7tistry of Railways (Railway Board) O.M. No. 66-B(C)-EC/91, 
dated the 26th October, 1966]. 

.. P.eflding the formation of 4 suitable machinery for T4il-rOGd co-
.ot:dii\a..tiota., the Committee would. suggest that the South EGItenl 
ilaUwa.v .mAy bring to the notice 01 the transport authoritia/corpo-
rationa concemed the dairability of running feeder bu ae7'Vicel for 
,important statiov, mch&ding Amlul, SGntragachi, Adl"a, BaMt&na, • 
Pttrulia, etc. in cl planned manner. 
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REPLY OF GoVERNllONT 
, " 

Almost all the important stations on the Soutll, Eastern,~:way 
are already served by feeder bus services. In many cases, ho~, 
the feeder, bus services do not touc,h ,the railheads directly as indi-
cated in the enclosed statement '(Appendix IV): The Regional 
Transport A\¢lOl"ities and the State Transport .undertakings con-
cerned are, thereforej being moved 'by the RaIlway for n;m.ning 
feeder bus services from and to the rail heads. 

, " 

As regards Andul and Santragachi stations the existing approach 
roads to these stations being too narrow, introduction of feeder bus 
services at these points is not feasibre at present. 

[Minim'y of Railways (Railway Board) O.M: No. 66-B (C)-EC/91, 
dated the 26th October, 1966]: , 

Recommendation (Serial No. 51) Para Ne. U 

The Committee note that the minimum standards of bClBic a~n.i­
ties to be provided at Railway stations were prescribed al long back 
Q.f in 1952. I n view ot improvements in standards all-round, the 
Committee would reiterate the recommendation made in theit' Si3:ty­
Fifth Report (1964-65) on North Eastern Railway that a committee 
may be constituted ,by the RaHways to review the 'tandard o~ 
minimum basic amenities to be provided at stationB, particularly for 
third class passengers. Pending such a review, the Railways lhould 
not remain content with providing the minimum basic amenitJier (J,B 

prescribed in 1952 which may not be considered adeqU4te dccording 
to prelent standards. 

-
REPLY OF GoVERNMENT 

The Railways are taking action to provide minimum basic ame-
nities according to the standards already laid down but there are 
still a large number of stations where some of these amenities have 
yet to be provided. It is, therefore, considered that it would be 
more useful to appoint a new Commi1ltee to review the stan~, 
on1y when amenities to the existing standards have.,Deen fully -pro-
vided at all stations. ' . 

[MiniBtry of Railways (Railway, Board) O.M. No.$.B (C)'-:"'ECI.91, 
dated tlv! 26th October, 1966]. ,.' 

COMMJ:NTS OF THE COMMlTrlZ 

The Committee hope that the provision of all basic amenities to 
the existing standards at stations where some of these amenities 
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are yet to be provlded will be expedited by the Railways. Addi-
tional funds may be provided, if necessary, to clear the backlog in 
providing basic amenities at such stations. 

Beeommendation (Serial No. M) Para No. 102 

The Committee would .uggest that the South Eastern Railway 
may conlider the jecuibility of locating a branch office of the Divi­
sional Superintendent somewhere at Ca1cu.tta or Howrah to obviate 
the ditficulties of the users residing near Calcutta. 

REPLY OF GoVERNMENT 

A District Traffic Superintendent has already been posted at 
Shalimar as a representative of Divisional Superintendent, Kharag-
pur. In view of the above as well as the fact that the users resid-
ing in Calcutta area can also approach the Railway Headquarters 
located in Calcutta easily, it is felt that there is no need for locat-
ing a further branch office of Khargpur Division at Calcutta. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91 , 
dated fhe 26th October, 1966]. 

Recommendation (Serial No. 68) Para No. 103 

The Committee feel that since the Howrah Station cate,.. to 
'both the Eastern and South Eastern Rail1D4Ys it would be useful 
from the pu.blic T'elations point of 'View if the Di'V'isional RailwllY 
User.' Couultative Committees of the two Railways in the area 
could convene at least one ;oint ritting in a year to discuss common 
problems. 

REPLY OF GoVERNMENT 

Though Howrah station is worked by the Eastern Railway, the 
Divisional Railway Users' Consultative Committees of the South 
Eastern Rallway are free to discuss any problem concerning 
Howrah, so far as it relates to the South Eastern Railway. Further, 
close co-ord.iDation and liaison is maintained at appropriate levels 
between the two Railways; and, if necessary, special meetings bet-
ween the oftlcers of both the Railways are also arranged. The 
existing channeb of communication, co-ordination and liaison bet-
ween the two Railways are. by and large, functioning satisfactorily. 

In the circumstances, it is considered that not much purpose 
will be s@'rved by arranging joint meetings of the Divisional Com-



73 

mittees of &be two Railways as recommended by the Eatimatel 
Committee. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91, 
dated the 26th October. 1966]. 

Berommendation <Serial No. 74) Para No. W 

The Committee would suggest that cooks and bearers of COftt1'GCt 
caterers on the South Eastern Railway may be aUowed. to avail of the 
training facilities at Kharagpu.r and Santragachi, and also to pat1ic&-
pate in the courtesy weeks held fOT the catering naff. 

Ri:PLy OF GOVERNMENT 

It is obligatory for contractors to ensure that their cooks etc. pos-
sess the requisite experience to render satisfactory service to p~en­
gers and this aspect is borne in mind initially while selecting the con-
tractors. If during the course of working, the contradors are found 
to be rendering unsatisfactory service, they are taken up with and 
in serious cases, their contracts are terminated. The above arrange-
ments are considered satisfactory. It will not be feasible for the 
Railways to take over the responsibility of giving training to cater-
ing staff of contractors working at stations. 

As regards the contractors' staft participating in "Courtesy 
Week", necessary instructions have been issued to Railways that the 
contractors may be asked to observe "Courtesy Week" as is being 
done by the departmental catering establishments. 

[Ministry of Railways (Railway Board) O.M. No. 66-B (C)-EC/91. 
dated the 26th October, 1966]. 



CHAPTER IV 

RECOMMENDATION IN RESPECT OF WHICH REPLY OF GOV-
ERNMENT HAS NOT BEEN ACCEPI'ED BY THE COMMI'M'EE 

Recommendation (Serial No. 18) Para No. !8 - T.he Committee 1DouId suggest that a certain percentage of the 
totcil"1lllecation for M1D H?ies .Jwu.ld be set a8ide ezclusiuelll.1orthe 
construction of rail trileki for the benefit of under-deueloPed ttreaa 
which have been clamouring for such facilities fOT their development. 

\ 

RBPLy OF GoVERNMENT 

The total allocation made by the Planning CommisSion for new 
lines Is so meagre that only a small kilometerage of new lines can 
be opened and therefore a severe selection has to be made on the 
basis of prioriti'eS related to defence, industrial and operational re-
quirements from amongst a large number of new lines proposed by 
State Governments and other parties. It is not pos1)ible under these 
circumstances to set funds aside "exclusively for the benefit Of under-
developed 8reu where projection of a new railway line "may not 
be justifted according to these priorities. 

[Miniltry of Rtdltoat/l (Railway Boam) O.M. No. 88-B (C)­
IC/91. dated the 26th October. 1966]. 

CoVVD'l'S OF THE CoMMITl'U 

The Committee feel that the construction of new Railway ~ 
in underdeveloped areas is no less important than the provision of 
~uch lines for industrial and operational requirements. Under-de-
veloped areas should not be deprived of the bene6.ts accruing out 
of the extension of transport facilities. Opening of new lines is 
bound to give a ftUip to the rapid economic development of these 
areas and inculcate among the inhabitants thereof. a feeling that 
the Railways are mindful of their interests. 

N-cw Da.m; 
Doted the 23nl February. 1968. 
Phtdguno 4. 1889 (Saka). ,. 

P. VENKATASUBBAIAH. 
Chainnan, 

i'atimatea Comm~s. 
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APPENDIX n 
(Vide reply- to- recoillmendation S. NO. 85 in Chapter' l'F)' 

GoV'BRNMENT OF INDIA 

MINISTRY OF RAILWAYS 

(Railway Board) 

No. TCIII/3132/66/Estimates Committee-/SER/55 

The General Manager 
S.E. Railway, 
Calcutta. 

NftlJ Delhi. dated S-5-88 

SUBJECT: Maintenance of Court Case. Btatistics. 

A copy each of paragraph 101 and recommendation No, 65 of the 
91st Report of the Estimates Committee (3rd Lok Sabha) on the 
Ministry of Railways-South Eastern Railway are enclosed. 

2. The Board desire that record should be kept of the cases in 
which the court reverse the decision of the railway administration 
and such cases be carefully reviewed to see whether the court's 
judgment went against the Railway because lts decision was not judi-
cious or because the conduct of the case in the court was not well 
informed and effective enough and in either case, to take suitable 
remedial aetlon_ 

!i. Receipt of this letter may be acknowledged. 

Sd/- V. B. AHUJA, 
If. Director, Tra/lic (Rate,) 

Rflilwall' Board. 

No. TCIII/3132/66jEstimatea CommitteejS.E.R./65 

New Delhi, dated ~5--66 
Copy, together with a copy of paragraph 101 and recommenda-

tion No. 85 of the 91st Report of the Estimates Committee (3rd Lok 

~ 



82 

Sabha) on the Ministry of Railways-South Eastern Railway fnr-
warded to the General Managers, all Indian Railways, except S.E. 
Railway. for information and similar action. 

Receipt of ~ ,ndorsement may be.acknowledged:-

. Scl/- V. B. AHUJA, 
Jt. Director, Traffic (Rates) 

Railway Board. 



APPENDIX III 

(Vide reply to recommendation Serial No. 73 in Chapter II) 

GOVERNMENT OF INDIA 

MINISTRY OF RAILWAYS 

(Railway Board) 

No. M-TGIII/600/56/E.C. 

The General MaJl8ier, 
South Eastern Railway, 
Calcutta. 

New Delhi. dt. 10-8-86 

SUB: -Catering-Contr4Ct-cum-departmental-Wearing by bearf!'TI/ 
waiters of metal badges with serial numbers. 

An extract from the 9Ist Report of the Estimates Committee (3rd 
Lok Sabha) IS reproduced below:-

Recommendation No. 73. 

"The Committee would suggest that the South Eastern RRil-
way administration should ensure that the instructions 
regarding use of badges by the catering bearers are strictly 
enforced .. 

2. The recommendation has been accepted by th~ Government. 
In this connection your attention is also invited to Board's letter 
No. 65-TGIII/635 dated 24.6.65. The Board may be advised of the 
action being taken in the matter after one month. 

3. Please acknowledge receipt of this letter. 

Sd/- K. PARAMESHWARAN. 
Asstt. Director, Traffic (C), 

Railway Board. 



APPENDIX.iY 

( Vide reply to recommendation Serial No. 40 in Chapter III) 

Statement shOf.lJing some important stations where feeders bus service do not 
towli the Aail~. 

Name of stations 

I. Baripada 

2. Midnapore 

3· Raipur 

4· Drug 

5· Dhamtari 

6. Sahdol 

7· Bilaspur 

8. Balaghat 

9· Srikakulam 

10. Rerhampur 

II. Chatrapur 

12. Garh Dhenkanal 

t3· Puri 

14· B1lnkuro 

15· Ran chi 

16. Purulia 

17· Adra 
18. Tirorn 

19· Amgaon 
-"-------

14 

Distance of town bus-stand 
from the Railway station .. 

2 Kms. 

2 " 
3 " 
3 " 
4 ,. 

4 .. 
4 " 

1.6 ... 
15 " 

4'5 .. 
2 " 
3 ,.' 
2 " 

4·5 •• 
3 " .. 

0·5 " 
1.6 " 
1.6 " 



APPBNDIX V 

Analysis of the action taken by Government on the r~commmdations con-
tai,,~d in the Ninety-First Report of the Estimates COI'IImittee (Third Lok 
Sabha) 

I. Total number of recommendations 91 
2. Recommendations that have been accepted by Govern-

ment (Vide Recommendations Nos. 1 to 3, 5 to 8, 10 to 17, 
19 to 20,22 to 23, 25 to 37, 39, 41 to 50, 52 to 65, 67, 69 
to 73 and 75 to 91) 

Number. 80 

Percentage to total · 87.91% 

3· Recommendations which the Committee do not desire to 
pursue in view of Government's reply (Vid8 Recommen-
dations Nos. 4,9,21,24,38,4°,51,66,68 and 74) 

Number . 10 

Percentage to total · 10.99% 

4· Recommendations in respect of which reply of Govern-
ment has not been accepted by the Committee (VitU Re-
commendations No. 18) 

Number . I 

Percentage to total · 1.10% 
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